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INTRODUCTION 

1. [, the Chairman of the Commitiee on Government Assurances for the 

year 1976-77, having been authorised by the Committee in this behalf, present 

this Eighth Report of the Committee. 

2. The work done by the Commuttee after the presentation of the Seventh 

Report on thef5th July, 1976 15 set forth in this Report. 

3. A brief record of the proceedings of the each meeting of the Committee 

for the year 1976-77 has been kept ता the Vidhan Sabha Secretariat. 

4. The Committee is grateful to the respresentatives of the various depart- 

ments who appeard before it for oral examination and have rendered useful he%/ 

in its work. 

5. The Cammijttee places on 1ecord its thanks and high appreciation of फिट 

whole-hearted co-operation and unstinted assistance given to 1t by Shri Raj 

Krishan, M.A.LL.B., Secretary and the staff of the Assembly Secretarat. 

Chandigarh DALIP SINGH, 

The 30th March, 1977. Chairman.
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1. The Commniittee on Government Assurances for the year 1976-77 

consisting of nine members was nonunated by Speaker, Haryana Vidhan Sabha .on 

the 7th May, 1976 and notified in the Haryana Government Gazette, vide Haryana 

Vidhan Sabha Notification No. CB/A-134/76-77/30, dated फिट 7th May, 1976. 

Rao Dalip Singh was appointed as Chairman of the Committee by the Hon’ble 

Speaker. 

SITTINGS OF THE COMMITTEE 

2. The Committee held in all 34 sittings during the year 1976-77. 

SCRUTINY 'OF ASSURANCES 

3. The Committee sciutinised the statements made by the Ministers on the 

Floor of the House during the sessions ‘held तप January, 1976, July, 1976 and 

November, 1976. The statements which in the opmion of the Committee constituted 

assurances were sent to the Adnunistrative Secretaries concerned for intimating the 

manner in which and extentto which the Government had implemented them. 

4. The'Committee scrutinised the rephies received from .the Government 

from time to time 1n regard to the implementation:of the assurances shown as 

outstanding in Appendix to the Seventh Report as also the replies containing the 

action taken by the Government to implement the assurances given by the 

‘Ministers on the Floor of the House during the sessions held up-to November, 

1976. The Committee noted that in many cases, the Government had ‘taken 

more than four months in their implementation and thereafter the Committee made 

cerfain observations in respect of 80106 of the replies scrutinised by 1t in order to 

«licit further information from the Government and dropped the rest. " 

5. The statement showing the number of assurances etc., given by -the 

Ministers -on the Floor of the House up to the Sessions held in November, 1976, 

department-wise, which are pending implementation, is given पा. the Appendix to 

this Report. 

ORAL EXAMINATION 

6. With a view to expedite action and ensure prompt implementation of the 

outstanding assurances, the.Committee orally examined the representatives of the 

following departments :— - 

1. Development & Panch'ayats 

Transport . 

Public Werks Department (B. & R. Branch) 

Electricity 

2 

3 

4 

§. Education . A S 

6. Health . «..-. इ४-ए 
, . व 

Irrigation \
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7. The Committee, however, could not examine some of the departmental 

representatives, (namely Animal Husbandry, Datry Development etc.,) for want of 
time. 

8. The Assurances which have either been dropped because they had 

outlwved their utility due to passage of time or 1n respect of which the Committee 
was satisfied with the action taken by फिट Government to implement them have 
not been printed in this Report. 

. The Government Department may not, therefore, send replies as to the 
implementation of those assurances which do not find place in this Report. 

GENERAL OBSERVATIONS IN REGARD TO IMPLEMENTATION 
OF ASSURANCES 

9. The Commuttee in 1ts First Report recommended that— 

«“Normally the assurances should be implemented by the Government within 
three months from the date on which these assurances aie given. In 

case 1t 1s not possible (0 implement an assurance within this period 
the cause of delay should be communicated to the Commuttee so that 

it may judge whether the reasons given for the delay are adequate or 

otherwise.” 

The above recommendation was reiterated by the Committee in its Second, 

Third, Fourth, Fifth, Sixth and Seventh Reports. The Committee 1s pained to 
observe that the above recommendation 15 still not being followed in letter and spirit. 

The Committee has thus come to an irressistible conclusion that due importance 
15 not being paid to the Committee’s Work. The Committee, therefore, once agam 
recommend that the Administrative Secretaries should pay personal attention in 
the matter to see that no delay occurs anywhere in implementing the assurances. 

10. The Committee invite attention to para 6 of Annexure I of U.O. No. 
638-P-60, dated the 29th November, 1960, issued by the Chief Secretary to 
Government, Haryana, vide 1its ए.0. No. 1914-Pol.- (6)-73, dated the 4th/8th 
October, 1973 to all the Administrative Secretaries wherein it was stated— 

“That if an assurance is received by Administrative Secretary who is not 

concerned with that particular assurance, it should be transferred demi- 
officially, to the Administrative Secretary concerned under intimation to 

the Vidhan Sabha/Legislative Council Secretariat wko will then pursue 
the matter with the Administrative Secretary concerned.” 

In spite of the instructions issued vide U.O.’s mentioned above and sub- 
sequent reminders thereof some of the Departments simply informed Vidhan 

Sabha Secretariat that particular assurance did not relate to them. The Committee 
recommends that if an assurance does not relate to a particular Department, the 
same should be transferred to the Department to whom it relates to within_a fort- 

night positively of the receipt of the Assurances, under intimation 10 the Haryana 

Vidhan Sabha  Secretariat/Chief Secretary to Government, Haryana. This will 
obiviate unnecessary delay and correspondence. 

11. The Committee orally examined departmental representativ'es in respect 

of 8 numbsar of assurances which find mention in. the Annexure of the Report, 
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but could not make fuither observations due to non-receipt of replies and further 

information desired by the Commuttee till writing of its Report. The extracts in 

respect thereof have already been sent. The Committee recommend that the 

concerned Departments should send their replies without any further delay. 

12. The Committee recommend that Government should issue instructions 

to all concerned that all letters, etc., sent by the Haryana Vidhan Sabha 

Secretariat on behalf of the Committee to various Government Departments 

should invariably be acknowledged by them. 

13. The Committee are pained to observe that there are some departments 

who have ncither implemented the assurances nor given an mtermm reply to the 

Committee about the causes of delay of the implementation of the assurances. The 

Committee, therefore, strongly recommend to the Government that replies 1n 

respect of such type of assurances may be sent to the Committee within 8. fortmght 

from the date of presentation of this report. 

14. With a view to get further information in respect of certain assurances to 

their implementation, the Commuittee examined various departmental represent- 

atives. The Committee feels that inspite of repeated observations 1n its earlier 

reports sufficient attention had not been paid by some departments in sending 

ymplementation reports in time. The Committee notes with concern the fact that 

a2 number of assurances given by the Ministers on फिट Floor of the House from 

time to time still remain unimplemented for years together The Commnittee 

desired that the Government may deem as its legitimate duty to fulfil the promises 

and undertakings made by the Ministers on the Floor of the House. It 15 necessary 

for the effective functioning of the Committee that due importance is given in the 

matter of implementation of Assurances. The Commuttee, therefore, recommends 

that a register of Assurances should be maintained by all the departments which 

must be checked up periodically by some senior officers and on various* occasions 

by the Heads of Departments concerned to determine the various stages of the 

implementation of each and every assurance and to pursue 1t vigorously for its 

final impleme ntation. 

15. The Committee are very much concerned about the dignity of the 

House and the prestige of the Ministers. Therefore, 1t would be proper  for the 

Administration that all possible steps may be taken to fulfil the promises made on 

the Floor of the House by the Ministers, at the earhest. 

LONG PENDING ASSURANCES 

16. The Commuttee are Constrained to observe that there are some assurances 

pending with the departments for more than three years for 1mplementation. The 

Committee would, therefore, urge vpon the departments concerned to implement 

these long pending assurances and communicate the action taken expeditiously to 

the Commuittee. If any of the assurances are not capable of being 1mplemented, 

they may send a detailed note to the Committee on such assurances for 1ts review 

so that the Committee may take further course of action. The Committee further 

recommend that the Government should pull up 1ts various departments so that 

fpx‘ompt and quick replies intimating the actions on the assurances are ensured 1p 

uture.
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INDEX TO APPENDIX 

Serial  Name of Department Serial No. of Pages 

No. outstanding 
Assurances 

1. General Administration 1 1—6 

2. Excise & Taxation 2-3 9 

3. Revenue 4-12 13—17 

4. Development & Panchayats + 13—18 21—26 

5. Agriculture 19—35 29—40 

6. Co-operation 36—47 / 43—48 

7. Industries ही - 43—351 51—54 

8. Industrial Training 52 57 

9. Labour & Employment 53—54 61 

10. Transport 55—69 65—82 

11. Social Welfare 70 85 

12. Irrigation ° ) 71-78 89—97 

13. Electricity 79—283 101—112 

14. Public Works Department (B & R Branch) 84—99 115—128 

15. Public Works Department (Public Health Br.) 100—114 131—142 

16. Housing 115—120 145—153 

17. Education 121—127 157—168 

18. Health 128—135 171—175 

19. Food & Supplies 136 179 

20. Local Government 137 183 

21. Dairy Development 138—144 187—195 

22, Animal Husbandry 145—147 199—203 

23. Lotteries 148 207 

24, Town & Country Planning (Urban Estates) 149 211—213
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APPENDIX 

OUTSTANDING ASSURANCE 

, Relating to पार 

GENERAL ADMINISTRATION DEPARTMENT 
- 

Note —Incase an assurance shown outstanding against a particular 

Department does not relate toit, thesame may be transferred to the Depart- 

ment concerned under intimation to the Haryana Vidhan Sabha Secretariat.
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at
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छि
पा
 
mo
nt
hs
 

_a
nd
 

to
 
in
ti
ma
te
 

1n
 

de
ta
il
 

th
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at
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 f
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at
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OUTSTANDING ASSURANCES 

Relating to the 

EXCISE AND TAXATION DEPARTMENT 

Note :—In case an assurance shown outstanding against a particular 
Departmerit does not relate to it, thesame may be transferred to the Depart- 

ment concerned under intimation to the Haryana Vidhan Sabha Secretariat.
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R
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OUTSTANDING ASSURANCES 

Relating to the 

REVENUE DEPARTMENT 

Note : In casean assurance 
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Department does not relate to it, the same may be transferred to the Depart- 

the Haryana Vidhan Sabha Secretariat. 
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आए
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ोंग
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ुका
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देव
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तो 
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 व

र्ष 
भी 

आए
गा
 

लेक
िन 
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गन्
दने
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काफ
़ 

रकु
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ल फ
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DEVELOPMEN’I"'}P'ANCHAYATS DEPARTMENT 

Note :- In case an assurance shown outstanding against a particular 

Department dges not relate to it, the same may be transferred to the Depart- 

ment concerned under intimation to the Haryana Vidhan Shabha Secretariat.
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d 

on
 

th
e 

ba
si
s 

of
 
Zo
na
l 

Sy
st

em
, 

22



दी
 

पं
जा
ब 

ग्
रा
म 
पं
चा
यत
 

(ह
रि
या
णा
 

अमै
ंडम

ैट 
) ब

िल
, 

19
75
 

पर
 

चर
्च
ा 

के 
उत
्त
र 

में
 | 

तब
 

भी
 
यह
 
जो
नल
 
सि
स्
टम
 

बन
ा 

दि
या
 
जा
ए 

। 
इस
 
बा
त 

को
 ऐ

ग्
जा
मि
न 

कर
 
AT
 

| 

अग
र 

जर
ूर
त 

सम
झी
 

गई
 

तो 

अग
ली
 
दफ
ा 

अमै
ंडम

ैंट
 ल

ाई
 

जा
एग
ी 

| 

ग्र
ाम 

सच
िव
ों
 

ने 
बड़

ी 
धा
ंध
ली
 

मच
ाय
ी 

AR
 
जग
ह-
जग
ह 

पर
 

रिक
ार्

ड 
इध

र-
उध

र 
कर
 
दि
या
 

और
 
का
फी
 

पैस
े 

का
 
भी
 
घो
टा
ला
 

हु
आ,
 

जि
स 

वज
ह 

से 
हम
 

आज
 

स
ख
्
त
ी
 

से 
का
म 

कर
 

रह
े 

2 

क
ह
न
े
 

का 
मत
लब
 

यह
 

§ 
फरि

 

ह
म
ा
र
ी
 

तर
फ 

से 
पू
री
 क

ोश
िश
 

की
 

जा 
रह
ी 

है 
कि 

जो 
गड
़ब
ड़
 

हुई
 ह

ै, 
उसक

ो 
जट्

दी 
से 

जल्
दी 

द
ु
र
ु
स
्
त
 

किय
ा 

जाय
े 

। 

चु
ना
व 

मे
ं 

के
वल
 
प
च
ा
य
त
ो
ं
 

के 
g9
 

हु
ए 

सदस
्य 

ही 
वोट

 ड
ालन

े 
के 

हर्
कदा

र 
हैं

 । 
पं

चा
यत

 
स
म
ि
त
ि
य
ो
ं
 

के 
सद

स्
य 

के 
चु

ना
व 

इल
ैक

्ट
ोर

ल 
का
लि
ज 

के 
सि

स्
टम

 
सें

 
g
 

है 
श्र

ौर 
एस
े 

सि
स्

टम
 

में 
बा

ड 
बन

ान
ा 

सम
्भ
व 

नही
ं 

है 
| 
इस
 

बात
' 

को
 

देख
ते 

हुए
 

सम
ित

िय
ों

 
के 

लि
ए 

बाड
़े 

सि
स्

टम
/ 

जो
नल
 

सिस
्टम

 
बन

ान
ा 

सम
्भ
व 

नही
ं 

हो 
सक
ता
 

श्र
ौर 

सर
का

र 
इस
को
ं 

लाग
ू 

करन
ें 

मे 
अस

मर
्थ

 है 
। 

(19
-4-

76)
 

(R
ep
ly
 
fr

om
 

th
e 

Go
vt

,)
 

ग्र
ाम 

पं
चा
यत
 

अध
िन
िय
म 

में 
सं

शो
धन

 

कर
के

 
इस
 

सम
स्
या
 

का
 
हल
 
कर
 

दि
या

 

गय
ा 

हैं 
जि

सक
े 

अन
ुस

ार
 

ग्र
ाम 

सच
िं

वो
ं 

से 
रिक

्रा
डं 

ले
कर
 
सर

पच
ो 

को
 

सौ
प 

दि
या
 

गय
ा ह

ै 
। 

जि
न-

2 
ग्र

ाम 
सचि

वों
 न

े 
हर
ा 

उन
के
 

वि
रू

ध 
कं
य-
 

Th
e 

Co
mm
it
te
e 

15,
 

th
er
e-
 - 

fo
re
, 

of
 
th

e 
vi
ew
 

th
at
 

th
e 

- 

sa
me

 
sy
st
em
 

ma
y 

al
so

 
be
 

ad
po

te
d 

11
 
th

e 
el

ec
ti

on
 

of
 

m
e
m
b
e
r
s
 

of
 
Bl
oc
k 

Sa
mi

ti
s 

Th
e 

De
pa
rt
me
nt
al
 

re
- 

pr
es
en
ta
ti
ve
 

as
su
rr
ed
 

th
e 

C
o
m
m
u
t
t
e
e
 

th
at

 
he
 
wo
ul
d 

ex
am
in
e 

th
e 

wh
ol
e 

ma
tt

er
 

th
re
ad
 

ba
re

 
an
d 

su
bm
it
 

8. 
re
po
rt
 

to
 

th
e 

C
o
m
m
i
t
t
e
e
 

wi
th
in
 

a 
mo

nt
h 

(2
8-

9-
76

) 

ए
ड
 >
 . 

'3 

Du
ri
ng
 

th
e 

co
ur
se
 

of
 

or
al
 

e
x
a
m
i
n
a
t
i
o
n
 

th
e 

C
o
m
m
i
t
t
e
e
 

wa
s 

in
fo
rm
ed
 

th
at
 

tw
o 

to
 

th
re
e 

pe
rc

en
t 

of
 
ca
se
s 

we
re
 

le
ft
 

1n
 
wh
ic
h 

m
o
n
e
y
 
ha

d 
no
t 

be
en
 
ha
nd
ed
 

ov
er
. 

Th
e 

C
o
m
-
 

mi
ut
te
e 

de
si

re
d 

th
at

 
di
st
ri
ct
- 

wi
se
 
in
fo
rm
at
io
n 

of
 
ca
se
s 

10
 

wh
ic
h 

ha
nd
in
g 

ov
er

 
an
d 

ta
ki
ng
 
ov
er
 

ha
d 

no
t 

be
en
 

do
ne
, 

ma
y 

be
 
su

pp
li

ed
. 

(2
8-
9-
19
76
)



o 

4 
o~ o 

6 

16
. 

Re
pl
y 

to
 

pa
rt
 

(c
) 

of
 

U
n
s
t
a
r
r
e
d
 Q.
 
No
 

47
4 

by
 

Ra
o 

Da
li

p 
Si

ng
h,

th
e 

ac
ti

on
 

ta
ke
n 

or
 

pr
op

os
ed

 
to
 

be
 

ta
ke
n 

by
 
th

e 
Go

vt
. 

m 
th

e 
ca

se
s 

of
 

em
be
zz
le
me
nt
 

de
te

ct
ed

 
du
ri
ng
 

th
e 

ye
ar

s 
19
72
-7
3,
 
19
73
-7
4 

an
d 

19
74

- 
75

‘ 
to

da
te

 

पं
चा
यत
 

Th
e 

14
th
 
Ja
nu
ar
y,
19
76
 

उप
ाय
ुक
्त
ो 

व 
खण
्ड
 

वि
का
स 

तथ
ा 

पं
चा
यत
 
अध
िक
ार
िय
ों
 
को
 

दो
षी
 
पं
चा
यत
ों
 

के 
विर

ुद्
ध 

शीघ
्र 

तथ
ा 

उच
ित
 

का
र्
यव
ाह
ी 

कर
ने

 
के 

लि
ये
 
कह
ा 

गया
 

है 
। 

(R
ep
ly
 
fr
om
 

th
e 

Go
ve

rn
me

nt
) 

ले
खा
 
आप

त्
ति

 
& 

आध
ार

 
पर
 
जि

न-
जि

न 

गब
न 

के 
के

सो
 
को
 
उप
ाय
ुक
्त
ों
 को 

उच
ित
 

कव
ाय

ंव
ाह

ी 
कर
ने
 के 

लि
ए 

कह
ा 

गय
ा 

था 
उन
 

पर
 

उन्
हों

ने |
 त

ुरन
्त 

जा
ंच
 
कर
वा
कर
 

उच
ित
 

का
यं

वा
ही

 
की

 
है
 ी
 

तक
 

उप
ाय

ुक
्त

/ख
ण्

ड 
अधिक

ारिय
ों 

की
 

श्र
ौर 

से 
को

ई 
इस
 

प्
रक
ार
 
का
 

कक
 

सर
का

र 
के 

ध्य
ान 

मे 
नही

ं' 
लाय

ा 
गया

 
है 

जिस
 

में
 

उन 

द
्
व
ा
र
ा
 

कोई
 

का
र्

यव
ाह

ी 
न 

की 
गई

 
हो 

इस
से
 

स्प
ष्ट

 
हो 

जा
ता
 

है 
कि
 
उप
ाय
ुक
्त
/ 

खण
्ड
 
अ
ध
ि
क
ा
र
ी
 इन
 क

ेस
ो 

पर
 
का
र्
यव
ाह
ी 

कर
ने
 

में
 ह

र 
सम
य 

सत
क 

हैं
 । 

पर
 

'ज
ो 

भी
 

गब
न 

आद
ि 

का 
के
स 

उन
 

के 
ध्
या
न 

में
 

ला
या

 
जा

ता
 

है 
सम
्ब
न्
धि
त'
 

अध
िक

ार
ी 

द्व
ारा

 त
ुरन

्त 
क
ा
र
्
य
व
ा
ह
ी
 

कर 
ली

 
जा
ती
 है
 

तथ
ा 

दो
षी
 

सर
पच
ों
/प
ंच
ों
 

के 
विर

ुद्
ध 

ग्र
ाम 

पं
चा

यत
 अ
ध
ि
न
ि
य
म
 

की 
धा

रा
 

10
22

 

g 
10
5 

के 
अन्

तर्
गत 

उप
ाय
ुव
तो
ं/
 ख

ण्
ड 

अध
िक

ार
ी 

द्व
ारा

 क
ा
य
व
ा
ह
ी
 

कर
के

 
गब

न 
कै 

केस
ों 

का
 
नि
पट
ार
ा 

कर
 
लि
या
 
जा

ता
 

है 
। 

(3
-3

-7
7 

(O
bs
er
va
ti
on
) 

Th
e 

C
o
m
m
i
t
t
e
e
 

wo
ul
d 

li
ke
 

to
 

k
n
o
w
 

85
 

to
 

h
o
w
 

ma
ny
 

ca
se
s 

ar
e 

pe
nd

in
g 

fi
n-
 

al
is
at
io
n 

ac
ti
on
 

at
 

pr
es

en
t,

 
(1
8-
3-
77
) 
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Th
e 

19
th
 
Ja

nu
ar

y,
 
19
76
 

17.
 

चौ
धर
ी 

रा
म 

ला
ल 

वि
का

स 
तथ

ा.
..

 
अल

बत
्त

ा 
0§
 

पं
चा
यत
 

द्व
ारा

 
पं
चा
यत
 

भव
नो

ं 
सम
्ब
न्
धी
 

पूछ
ा. 

गय
ा 

अत
ार

ां
कि

त 
प्र

श्न
 स

ंख
्य

ा 
48
5 

के 
उत
्त
र मे

 
| 

18
. 

पं
जा
ब 

ग्र
ाम 

पं
चा
यत
 

पं
चा
यत
 

(ह
रि
या
णा
 

अम
ें
डम
ें
ट )

 
बि
ल,
 

19
76

 
हु
ई 

बह
ुस
 

का
 

उत
्त
र 

- 
« 
दे
ते
 
हु

ए 
+ 

e
 

P
 

पं
चा
यत
 

भव
न 

पं
चा
यत
ों
 

द्व
ारा

 
अप
नी
 

नि
धि
 से 

बन
ाए
 

जा
 
रह
े 

हैं
 

। 
एक
 
प
ं
च
ा
य
त
 

भव
न 

का
 
कर
ना
ल 

में
 न

िर
्म
ाण
 
कि
या
 

जा.
 

चु
का

 
है 

श्
रौ
र 

एक
 

अन
्य
 

की 
आध
ार
- 

शि
ला
 

भि
वा
नी
 

मे
 
र
ख
ी
 जा
 

च
ु
क
ी
 

है
 

। 
वर्

ष 
19
76
 

के 
दौ
रा
न 

पं
चा
यत
ों
 

के 
द्व

ारा
 

गू
डग
ाव
ां
, 

 अ
म्
बा
ला
 

तथ
ा 

रो
हत
क 

मे 
पं
चा
यत
 

भव
नो
ं 

का
 

नि
र्
मा
ण 

कि
या
 

जा
ना
 

प्
रस
्त
ाव
ित
 

है।
 

] 

चौ
धर
ी 

रिज
िक 

रा
म 

ने 
जि
न 

दो
-च
ार
 
गा
ंव
ों
 
अस
ाव
र-
 

पुर
, 

अब
्द
ुल
पु
र 

खा
दर
, 
A
T
 

ब्र
ाहि

मपु
र, 

फि
रो
जप
ुर
 

खा
दर
 3. 

_-
-व
गै
रा
, 

का
 

ना
म 

अत
ाय
ा.
 

है. 

- 
मै
इस
 

की
 

जा
ँच
 
क
र
व
ा
ऊ
ग
ा
 | 

- 

--
-ज
िस
' 

पं
चा
यत
 

की
 

हद
 

मे 
T 

Th
e 

27
th
 
Ja
nu
ar
y,
 
19
76
 

(R
ep
ly
 
fr
om
 

th
e 

Go
ve
rn
ie
nt
) 

अभ
ी 

तक
 

के
वल
 

कर
ना
ल 

¥ 
ही.

 
एक
. 

पं
चा
यत
 

भव
न 

बन
ाय
ा.
 

गय
ा 

है 
o1 

भि
वा
नी
, 

तथा.
.. 

कुछ
्क्

षेत
्र 

में 

शि
ला
 

रख
ी 

जा
 

चु
की
 

है 
। 

और
 

ये 
भव

न 
नि
र्
मा
णा
धी
न 

हैं
। 

(3
-3

-7
7)

 

(R
ep

ly
 
fi
om
 

th
e 
Go
ve
rn
me
nt
) 

इ
स
 

मद
 

न0
 

का
 

उत
्त
र 

अभ
ी 

प्
रा

प्
त 

नही
ं 

हु
आ 

है
। 

उत
्त
र 

AW
 

पर
 

आप
को
 

A 
दि

या
 
जा
एग
ा।
 

(3
-3
-1
7)
 

(t
\)
bs
er
va
ti
on
) 

Th
e 

Co
mm
it
te
e 

wo
ul
d 

Ii
ke
 

:t
o 

k
n
o
w
 

th
e 

la
te

st
 

po
si
ti
on
 

in
 
th

e 
ma

tt
er

, 

(1
8-
3-
77
) 

(O
bs
er
va
ti
on
) 

_ 
Th

e 
C
o
m
m
i
t
t
e
e
 

wo
ul

d 
li
ke
 

to
 
k
n
o
w
 

th
e 

la
te
st
 

po
si
ti
on
 

in
 
th

e 
ma

tt
er

. 

--
 
e
 

(1
8०
3-
00
 

.. 

\ 

N
 

45



श्र 

गाँ
व 

का
नू
नन
 

जा
एं
गे
 

उन
को
 

वैस
े 

ही 
आन
े 

नही
ं 

. द
िय

ा 
जा

एग
ा,

 
कि

सी
, 

दूस
रे 

गाँ
व 

की
 

तर
फ 

बि
ना

 
का
नू
न 

नही
ं 

कि
या
 

जा
एग
ा 

। 
जि
नन
जि
न 

जग
हो

ं 
से 

शि
का
यत
 

आई
 

हैं 
उन
 
एक
-ए
क 

शि
का
यत
 

को
 

मह
कम

ा 
एग
्ज
ाम
िन
 

कर
ेग
ा 

| 

o
 

2



OUTSTANDING ASSURANCES 

Relating to ‘the 

AGRICULTURE DEPARTMENT 

Note :- In case an assurance shown outstanding againsta particular 

Department does not relate to it, the same may be transferred to the Depart- 

ment concerned under intimation to the Haryana Vidhan Sabha Secreatariat. 
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Sr
. 

No
. 

Re
fe
re
nc
e 

D
e
p
a
r
t
m
e
n
t
 

As
su

ra
nc

e 
Ac
ti
on
 
ta
ke
n 

by
 
G
o
v
e
r
n
m
e
n
t
 

R
e
m
a
r
k
s
 

5 

Th
e 

7t
h 

Ja
nu

ar
y,

 
19

75
 

ता
रा
कि
त 

प्र
ण्न

 
g0
 

Ag
ri
cu
lt
ur
e 

हम
ने
 
एक
 
नि
गम
 

की
 
स्
था
पन
ा 

की
 

10
70
 

पर
 र

ाव
 ब

सी
 
fg
g 

हु
ई ह

ै ज
िस
का
 
ना
म 

है 
लै
ड 

डिव
ेल्

प- 
द्व

ारा
 प

ूछा
 ग

या
 अ

नु
पू
रक
 

मैट
 क

ार
पो
रे
शन
 

| 
इस
 
का
रप
ोर
ेश
न 

प्र
श्न

 “
जो
 
कल
्ल
र 

भू
मि
 

% 
तह
त 

जि
तन
ी 

भी
 स

्टे
ट 

के 
अन
्द
र 

है, 
उस
को
 

सु
धा
रन
े 

के 
जम
ीन
 

हैं, 
जो
 ठ

ीक
 

नही
ं 

है 
उस
 

लि
ए 

कौ
न 

कौ
न 

से 
उप
ाय
 

को
 

हम
 

ठी
क 

कर
ने
 

जा
 

रहे
ं 

है।
 

कि
ए 

जा 
रहे

 ह
ै 

?” 
सा
री
 

स्ट
ेट 

में
 क

ोई
 
लग
भग
 

14
 

ला
ख 

एक
ड 

के 
कर
ीब
 

ऐस
ी 

भू
मि
 

है 
जो 

कि 
शो
रे
 

कल्
लर 

के 
नी
चे
 

आई
 

हुई
 ह

ै 
तो 

इस
 
सि
लस
िल
े 

में 
हम
ने
 

एक
 ऐ

 स
ा 

प्र
ोग्

राम
 ब

ना
या
 

है 
जि
सक
े 

भू
मि
 क

ो 
ठीक

्र 
कर
ने
 ज

ा 

E B - 

B हम
ार
ा 

यह 
प्र

ोग्
राम

 ह
ै 

कि 
जि
तन
ी 

भी
 

जल
्द

ी 
हो 

सके
 

कि
सा
न 

को 
हर 

प्
रक

ार
 

, 
की 

सह
ाय

ता
 

दे 
करक

े 
सार

े 
प्र

ान्
त 

के 
अन

्द
र 

जो 
जम
ीन
 

शो
र 

क्
ल्

लर
 

के 
नी

चे
 

(R
ep

ly
 
fr

om
 

th
e 

Go
ve
rh
im
en
t)
 

नि
गम
 

की 
स्

था
पन

ा 
के 

सा
थ 

ही 
नि
गम
 

ने 
आव
श्
यक
्र
 स

ामे
त्र

ी 
जैस

े 
कि 

लि
प्
सम
, 

र
ा
स
ा
य
न
ि
क
 

खा
द 

इत
्य

ाद
ि 

का 
प्
रब
न्
ध 

शुर
ू 

कि
या

 
तथ
ा 

19
73

-7
4 म

ें 
52

2 
एक
ड़
 

पर 
भू
मि
 स

ुध
ार
 

कार
्य 

कि
या
 
गय
ा 

यह
 

कार
्य 

15
,0

00
 

एक
ड़
 

भूम
ि 

सु
धर
 क

ी' 
एक
 
क
ृ
ष
ि
 

o 
वित

्त 
से 

स्
वी
कृ
त 

स्
की
म 

के 
नी
चे
 
कि
ये
 

जा
 

रहा
 ह

ै। 
(1
1-
3-
76
) 

(O
bs
er
va
ti
an
) 

सम
ित

ि 
मह
सू
स 

करत
ी 

है 
कि 

का
म 

कर
ने

 
की
 
रफ
्त
ार
 

बह
ुत
 

धी
मी
 

है 

आर
 

इस 
रफ

्त
ार

 
से 

यह
 

का
म 

कई
 

सा
लो

ं 
तक
 

भी
 

खत
्म
 

नही
ं 

हो 

सक
ता

 
इस
लि
ए 

सम
ित

िस
िफ

ार
िश

 

कर
ती

 
है 

कि
 

का
म 

की
 

रफ
्त
ार
 

को
 

तेज
 

कि
या
 

जा
ए 

ता
कि
 

यह
 
का

म 
जब

्द
ी 

से 
जत
्द
ी 

खत
्म
 

हो 
जा
ए 

X 
इस 

काम
 

में
 क

िस
ान

ों
 

से 
भी 

सह
यो
ग 

प्र
ाप्

त 
कि
या
 

जा
ए 

। 

सम
ित

ि 
यह

 
भी 

जा
नन
ा 

चा
हत

ी 
है 

कि
 

ag
 
का

म 
कव

 
तक
 

खत
्म

 
हो 

जा
एग
ा 

? 

(1
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e 

आई
 

हु
ई 

है 
जि
सक
ा 

-ह
मन
े 

डा
टा
 

इक
ट्
ठा
 

कि
या
 

हु
आ 

है 
को
 

सु
धा
रा
 

जा
ए 

| 

(R
ep
ly
 

fr
om
 

th
e 

Go
vt
.)
 

इस
ार
ा 

यह
 

प्र
ोग्

राम
 ह

ै 
कि
 ज
ित
नी
 

भी
 

जल
्द
ी 

हो
 

सक
े 

कि
सा
नो
 

को
 

हर
 

प्
रक
ार
 

की
 
सह
ाय
ता
 

दे
कर
 

सार
े 
T
 

के 
अन
्द
र 

जो 
जम
ीन
 

शोर
े 

कल
्ल
र 

के 
नी
चे
 
आई
 

हुई
 है

, 
को 

सुध
ारा

 ज
ाये

 प
रन्

तु 
यह 

एक 
तक
नी
की
 

तथ
ा 

नई
 

फ़ि
स्म

 
का
 

कार
्य 

है 

जो
 
कि
 
कि
सा
नो
 

को
 

प्र
ोत्

साह
ित 

कर
ने
 

व 
सि
खा
ने
 

के 
बाद

 
उनक

े 
सह
यो
ग 

से 
ही 

क
ि
य
ा
 

जा
 
सक
ता
 

है
 

| 
इस 

का
र्
य को

 

पूर
्ण 

रू
प 

देन
े 

के 
लि
ए 

का
फी
 

पर
िश
्र
म 

और
 

सम
य 

की
 

आव
श्
यक
ता
 

हैं. 
। 

कि
सा
नो
 

को 
क्ल

्लर
 

भूम
ि 

को 
सुध

ारन
े 

के 
लि
ए 

लग
भग
 

20
00
 

रुप
ये 

प्र
ति 

एक
ड़
 

स्व
य' 

व्य
य 

कर
ने
 

पड़
ते 

है 
श्र

ौर 
वे 

इत
नी
 
बड
ी 

धन
-र
ाश
ि 

को 
खर्

च 
करन

े 
से 

(F
ur
th
er
 

 O
bs
er
va
ti
on
) 

Th
e 

C
o
m
m
i
t
t
e
e
 
ma
y 

be
 

1n
fo
rm
ed
 

of
 
th

e 
la
te
st
 
po
si
ti
on
. 
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ह्व
िंच

फकि
चात

े 
है 

। 
का
फी
 

कल
्ल
र 

शोर
े 

वा
ली
 

भू
मि
 

पं
चा
यत
ों
 

धा
मि
क 

सं
स्
था
ओं
 

के 
नाम

 
है 

जिस
े 

सु
धा
रन
े 

के 
लिय

े 
बैफ

 

कर्
जा 
न
ह
ी
ं
 

दे 
सक
ते
 

| 
ये
 क

ठि
ना
इय
ा 

का
म 

की 
रफ
्त
ार
 

को 
ते
ज 

कर
ने
 

में
 ब

ाध
ा 

ड
ा
ल
त
ी
 

है 
। 

हम
ने
 

जो 
नया

 प
्रो

जैक
ट 
2
8
0
0
 

0 ह
ैक्

टेय
र 

भू
मि
 

को
 

सु
धा
रन
े 

के 
लि
ये
 

कर
ना
ल,
 

कुर
ुक्

षेत
्र,

 ज
ीन्

द 
तथा

 
सो
नी
पत
 

जि
लो
ं 

के 

लि
ए 

कृ
षि
 
पु
नव
ित
्त
 

नि
गम
 

की 
स्
वी
कृ
ति
 

के 

लि
ये
 

भे
जा
 

था 
उन
्ह
ोन
े वर्

ष 
19
76
-7
7 

व 
19
77
-7
8 

में 
12
00
0 

हैक
्टे

यर 

भू
मि
 

पर
 

का
र्
य 

चा
लू
 
कर
ने
 

की
 

मं
जू
री
 

दी 
& 

1 
त
द
ा
न
ु
स
ा
र
 

नि
गम
 

ने 
उप
रो
क्
त 

लि
खे
 

जि
लो
 

की 
कल्

लर 
भूम

ि 
सुध

ार 
के 

लि
ये
 

का
र्
य 

आर
म्
भ 

फर 
दि
या
 

है 
। 

का
र्
य 

को 
सम
्प
न्
न 

कर
ने
 

के 
लि
ये
 
उच
ित
 

o 
उ
ठ
ा
य
े
 

जा 
रह 

है।
 
यह
ां
 यह 

बत
ान
ा 

उच
ित
 

हो
गा
 

कि
 

यह
 

कार
्य 

का
फी
 

लम
्ब
ा;
 

विस
्तृ

त्त
 

तथ
ा 

कठ
िन
 

है,
 
इ
स
ल
ि
य
े
 

सम
य 

का 
नि
श्
चि
त 

कर
ना
 

सम्
भव 

नही
ं 

है 
। 

(3
1-
1-
77
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o 

20
 

ता
रा
कि
त 

12
02
 

पर.
 

सल
िक
 

सत
रा
म 

दा
स 

बत
रा
 

दु
बा
रा
 

पू
छा
 

गय
ा 

अन
ु-
 

पू
रक
 

प्र
श्न

 
“स
रक
ार
 

का
 
को
ई 

ऐस
ा 

प्र
स्त

ाव 
है 

कि
 म
ोब
ाइ
ल 

बे
न 

में 
FR
AT
T 

बन
ाय
ी 

जा
ए 

जो
 

कि
 

जम
ीद
ार
ों
 

के 
खे
तो
ं मे

ं 
e
 

गां
वों

 
में 

जा
कर
 

ट्
क्
टर
ज 

की
 

रि
पय
र 

कर
 

सके
ं 

।””
 

Th
e 

8t
h 

Ja
nu
ar
y,
 

19
75
. 

प्रश
्न 

Fo
 

As
nc
ul
tu
re
 

इस
 

बा
त 

पर
 

हम
 

सो
च 

रहे
 ह

ैं 
कि
 
को
ई 

मो
बा
इल
 

वैन
 

बन
ा-
 

कर
 
कि
सा
नो
ं 

को
 प

ूरी
 स

हु
लि
यत
े 

दी 
जाय

े 
ता
कि
 
जह
ा 

पर
 

बड़
े- 

बड़
े 

कस्
बे 

है 
उन
मे
 
रि
पे
यर
 

वर्
क 

कर
 

सक
े 

| 

न
र
 

(R
ep
ly
 
fr
om
 

th
e 

(0
1 

er
nm
en
t)
 

Th
e 

Co
rp
or
at
io
n 

ha
s 

al
re
ad
y 

pu
rc
ha
se
d 

a 
mo
bi
le
 

se
rv
ic
e 

tr
ai
le
r 

to
 

pr
ov
id
e 

th
e 

fa
ci
li
ti
es
 

of
 

se
rv
ic
e 

an
d 

re
pa
ir
s 

of
 
th
e 

tr
ac
to
rs
 

an
d 

ot
he
r 

Ag
ri
cu
lt
ur
al
 

M
a
c
h
m
e
r
y
 

o
w
n
e
d
 

by
 

th
e 

fa
rm
er
s 

at
 

th
ei
r 

do
or
 

st
ep
. 

Th
e 

se
rv
ic
e 

tr
ac
to
r 

ha
s 

be
en
 

pl
an
ne
d 

to
 

op
er
at
e 

ar
ou
nd
 

15
 
mi
le
s 

ra
dw
us
 

of
 

Ni
lo
- 

Kh
er
: 

85
 
an
 
ex
pe
ry
me
nt
 

me
as
ur
e.
 

If
 
th
is
 
e
x
p
e
r
i
m
e
n
t
 

pr
ov
es
 

a 
su
cc
es
s 

an
di
s 

fo
un
d 

to
 

be
 

wu
se
fu
l 

fo
r 

th
e 

fa
rm
er
s 

we
 

wi
ll
 

th
en
 

ex
- 

te
nd
 

th
e 

mo
bi
le
se
rv
ic
e 

fo
r 

ca
rr
y-
 

in
g 

ou
t-
th
e 

re
pa
ir
s 

of
 
th
e 

tr
ac
to
rs
 

an
d 

ot
he
r 

Ag
ri
cu
lt
ur
al
 
Ma
ch
in
er
y 

ow
ne
d 

by
 
th
e 

fa
rm
er
s 

at
 
th
ei
r 

do
or
 

st
ep
 

at
 
ot
he
r 

pl
ac
es
 

al
so
. 

(2
9-
4-
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(R
ep
ly
 
fr
om
 

th
e 

Go
ve
rn
me
nt
) 

Th
e 

mo
bi
le
 
Se
rv
ic
e 

tr
ai
le
r 

wa
s 

pu
rc
ha
se
d 

by
 

th
e 

Ha
ry
an
a 

Ag
ro
 

In
du
st
ri
es
 
Co
rp
or
at
io
n,
 

in
 
th
e 

ye
ar
 

19
74
 

It
 

ha
s 

be
en
 

ex
pe
ri
en
ce
d 

th
at

 
th
ou
gh
, 

fo
r 

th
e 

pr
es
en
t,
 

pr
o-
 

vi
di
ng
 

se
rv
ic
es
 

at
 

th
e 

vi
ll
ag
e 

ev
el
 

th
ro
ug
h 

th
e 

mo
bi
le
 

Se
rv
ic
e 

Ta
ri
le
r 

ha
s 

no
t 

pr
ov
ed
 

to
 

be
 
ec
o-
 

no
mi
ca
l 

to 
फल
 

sa
id
 

Co
rp
or
at
io
n 

(O
bs
er
va
ti
on
) 

Th
e 

Co
mm
it
te
e 

wo
ul
d 

li
ke
 

to
 
k
n
o
w
 

as
 

10
 
w
h
e
n
 

th
e 

mo
bi
le
 

se
rv
ic
e 

tr
ai
le
r 

wa
s 

pu
rc
ha
se
d 

by
 

th
e 

Co
rp
or
- 

at
io
n 

an
d 

wh
et
he
r 

th
e 

ex
- 

pe
ri
me
nt
 

se
em
s 

to
 

be
 

a 
su
cc
es
sf
ul
 

or
 
no
t,
 

Th
e 

C
o
m
m
i
t
t
e
e
 

wo
ul
d 

fu
it
he
r 

li
ke
 

to
 

k
n
o
w
 

th
e 

co
st
 

of
 

tr
ai
le
r 

tr
ac
to
r,
 

th
e 

nu
mb
er
 

of
 

pe
rs
on
s 

em
pl
o-
 

ye
d 

th
er
eo
f 

an
d 

th
e 

wo
rk
 

do
ne
 

by
 

th
e 

sa
id
 

mo
bi
le
 

Se
rv
ic
e 

Tr
ai
le
r 

so
 
fa
r.
 

(3
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( 
Fu
ri
he
r 

Ob
se
rv
at
io
n)
 

कम
ेट

ी 
ने 

का
फी

 
वि
चा
र 

के 
बा
द 

यह
 न

िण
॑य
 
लि
या
 
कि
 ज

ो 
सु
चन
ा 

का
र्
पो
रे
शन
 

ने 
सम
ित
ि 

को
 

एक
- 

fa
g 

कर
के
 

भे
जन
ी 

थी
 व

ह 
एक
 

मह
ीन

े 
के 

अन
्द
र 

भे
ज 

दी 
जा

ए 
४
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f
m
fi
f
fi
 

प्र
श्न

 
सं

खध
ा 

As
ri

cu
lt

ur
e 

60
2 

T 
च
ौ
ध
र
ी
 

- 
फू

ल 

चुत
्द 

(मु
लान

ा) 
दू
वा
स 

पूछ
ा 

गय
ा 

अन
ुप

ूर
क 

प्र
श्न

 
क्य

ा 
बृज

़ीर
 

सा
हब
 

बत
ाए

ंग
े कि

 
शौ

र 
अप्

लिक
़र 

द्य
ूबे

लज 
लगा

ने 
के 

लिय
े 

7R
 

रिग
्ज 

खर
ीद
ने
 

की 
को
ई 

तज
वी

ज 
है 
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ye
t 
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g 
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e 

ba
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d 
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e 
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e 
fa
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e 
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r-
 

po
ra
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on
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ul
d 
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ac
to
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r 

th
e 

re
ma

in
- 

in
g 
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rt

s 
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th

e 
St
at
e.
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e 
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bi
le
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ic
e 
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ai

le
r 
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s 
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rc

ha
se

d 
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Rs
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e 
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- 
op

er
at

or
 
an

d 
on

e 
he

lp
er

 
ha
ve
 

be
en
 

em
pl
oy
ed
 

th
er

ef
or

e.
 

Th
e 

he
ad
- 

qu
ar

te
r 

of
 
th

e 
mo

bi
le

 
se
rv
ic
e 

is 
at

 
Ni
lo
kh
er
i.
 

Th
is
 

tr
ai

le
r 

pr
ov

id
es

 
re
pa
ir
 
se

rv
ic

e 
fa

ci
li

tz
es

 
to
 
th

e 
fa
rm
er
s 

at
 
th
ei
r 

do
or
 
st
ep
s 

wi
th

in
 

a 
ra

di
ou

s 
of

 
10

 
mi

le
s.

 
Th
e 

de
ta
il
 

of
 
th

e 
wo
rk
 

do
ne
 

by
 

th
e 

sa
id
 
tr

ai
le

r 
50

 
fa

r 
is 

no
t 

re
ad
il
y 

av
ai

la
bl

e 
wi
th
 

th
e 

Co
rp
or
at
io
n.
 

It
is

 
be
in
g 

co
ll
ec
te
d 

by
 
th

e 
Co
rp
or
at
io
n 

fr
om
 

th
e 

fi
el

d 

st
af

f 
an

d 
wi

ll
 

be
 
su
pp
li
ed
 

sh
or

tl
y.
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Th
e 

15
th
 
Ja
nu
ar
y,
 
19
74
. 

हम
 

कु
छ 

रिग
्ज 

ऐस
े 

खर
ीद
ना
 

चा
हत
े 

हैं 
जो
 

पहा
ड़ी

 
एर
िय
ा 

F 
अन
्द
र 

बो
रि
ंग
 

कर
 

सक
े 

और
 

उस
के
 

लि
ए 

एग
्र
ीक
्ल
चर
 ड

िप
ाट
ेम
ेट
 क

ो 
हम
ने
 

अप
नी
 

रि
क्
वी
ज़
ीश
न 

भे
जी
 

है 
और
 

वह 
इस
 

ब्रा
त 

पर 
वि
चा
र 

कर
 

रहे
 

है 
। G
-
 

टेन
्स 
एर
िय
ा के

 अ
न्
दर
द्
यू
बब
ैल
 

लग
ाए
 

जा
 

सक
ते
 

है 
श्
रौ
र एसे

 
रिं

ग 
बा
हर
 

से 
T
 

कर
ने
 

का
 
वि
चा
र 

है।
 

(R
ep
ly
 

f
r
o
m
 
G
o
v
e
i
r
n
m
e
n
t
)
 

Ne
go
ti
at
io
ns
 

ar
c 

go
in
g 

on
 

to
 

ar
ra
ng
e 

ea
rl
y 

pu
rc
ha
se
 

of
 

th
e 

sa
me
’ 

(6
-1
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) 

सम
ित

ि 
यह
 

भी
 
जा
नन
ा 

चा
हत
ी 

हैं
 
कि

 
स्ट

ेट 
के 

अ्र
त्द

र 
कि
न-
 

कि
न 

स्
था
नो
ं पर 

ट्र
ैक्

टर 
सर

्व
िस

 
का
र्
पो
रे
शन
 ने
 
उप
लब
्ध
 

कर
ाई
 

है 
और
 

भव
िष
्य
 

मे
ं क

िन
-क
िन
 

स्
था
नो
ं 

पर 
श्
र 

उप
लब
्ध
 

कर
ान

े 
का

 
वि

चा
र 

&1
 

यह
 

सू
चन
ा 

जि
ले

वा
र 

एक
 

मा
स 

के
 

अन
्द
र 

स
म
ि
त
ि
 को
 

भे
ज 

दी
 
जा

ए।
 

(2
7-
9-
76
) 

(O
bs
er
va
ti
on
) 

Th
e 

C
o
m
m
i
t
t
e
e
 

ob
se
r-
 

ve
d 

th
at
 

th
is
 
ma
tt
er
 

15 
ha
ng
- 

पा
 

fi
re
 
fo
r 

a 
lo
ng
 
ti
me
 
an
d 

de
si
re
d 

th
at
 
th

e 
ne
go
ti
at
io
ns
 

in
 

th
e 

ma
tt
er
 

sh
ou
ld
 

be
 

fi
na
li
se
d 

an
d 

th
e 

ri
gs
 

pu
r~
 

ch
as
ed
 

at
 

th
e 

ea
rl
ie
st
 

(2
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Th
e 

16
th

 
Ja

nu
ar

y,
 
19
76
 

22
 

ता
रा

ंक
ित

 
9
w
 

o
 

14
93

 
पर

 
चौ

धर
ी 

शि
व 

रा
म 

वर्
मा 

दु
वा
रा
 
BT
 

गया
. 

अन
ुप

ुर
क 

प्र
श्न

 
“ज

ो 
हा
रव
ेस
्ट
-क
म्
बा
ईन
्ज
 

ख
र
ा
ब
 है

ं 
वे. 

कि
ंत

ने
- 

फ
ि
त
न
े
 

दिन
 

चले
 

है 
श्र

ौर 
कि
तन
े 

दि
न 

चल
ने

 
के 

बा
द 

खर
ाब

 
हुए

 
है 

? '
' 

प्प् 

(o} 

वज
ट 

पे
श 

कर
ते
 
सम
य 

वि
त्
त 

मन्
्त

्ी 
का

 
भा

षण
 

। 

कष
ि 

ये 
71
-7
2 

से 
खर
ाब
 

है।
 

. 
ठी
क 

कर
ने
 

की
 

को
शि
श 

की
 

जा
 
र
ह
ी
 है
। 

ठी
क 

होन
े 

के 
बा
द 

फि
र 

चल
 

जा
 य

ेंग
े 

| 

वर्
ष 

19
76

-7
7 

का.
 

कृष
ि. 

कृ
षक
ों
 

को
 

उथ
ले
 

नल
कू

पो
ं,

 
छि
ड़
का
व 

सि
ंच

ाई
, 

जं
ल 

प्र
बंध

, 
भूम

ि 
वि
का
स,
 

भूम
ि 

उद
्घ
ार
 

श्र
ौर 

ट्र
ैक्

टरो
 
आद
ि 

के 
लि
ए 

ऋण
 

देन
े 

हेत
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ज
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़प
 

कर
 

गय
ा 

ले
फि
न 

को
शि
श 
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OUT STANDING ASSURANCE 

Relating to the 

INDUSTRIAL TRAINING DEPARTMENT 

Note - In case an assurance shown outstanding against a particular 
Department does not relate to it, the same may be transferred to फिट Department 
concerned under intimation to the Haryana Vidhan Sabha Secretariat.
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OUTSTANDING *ASSURANCES 

Relating to the 

LABOUR AND EMPLOYMENT DEPARTMENT 

- 

Note :—In case an assurance shown outstanding against a particular 
Department does not relate to it, the same may be transferred to the Department 
congerned under intimation to the Haryana Vidhan Sabha Secretariat.
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OUT STANDING ASSURANCES 

Relating to 

TRANSPORT DEPARTMENT 

Note:—In case an  assurance shown outstanding against a particular 

Department does not relate to 1, the same may be transferred to the Department 

concerned under intimation to the Haryana Vidhan Sabha Secretariat. 
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जभ
ी-

अभ
ी 

हर
िय
ाण
ा 

रा
ज्
य 

पर
ि-

 
.
o
 



68
. 

Q.
 
No

 
50
1 

as
ke
d 

by
 

Ch
an
dh
i 

Ra
m 

Lal
 

Wa
dh
wa
_ 

re
ga
rd
in
g 

De
po
t-
wi
se
 

Bu
se
s 

pu
rc
ha
se
d/
so
ld
. 

ता
रा
कि
त 

प्र
श्न

 
सं
 0 

16
76
 प

र 
चौ
धर
ी फूल

 
चन्

द 
(म
ुल
ान
ा 

) 
दा
स 

“
अ
म
्
ब
ा
ल
ा
 

शह
र 

का 
बस
 

अ
ड
्
ड
ा
 

जो 
है 

वह
ां
 
पर
 

बहु
त 
बड
़े
-ब
ड़
े 

खड़
े 

है ।
 

क्य
ा 
स
र
क
ा
र
 

इस
 
तर
फ 

“भी 
ध्य

ान 
देन

े 
की 

कृप
ा 

क
र
े
ग
ी
 

। 
अग
र 

देग
ी,त

ो 
क
ब
 

?”
 

' 

बह
न 

को
 

55 
चै
सि
ज 

प्र
ाप्

त 
हुई

 
हैं 

HI
T 

इन
 

पर
 ब
स
-
ब
ौ
ड
ि
ज
़
 

बन
वा
ई 

जा
 

रह
ी ह

ै 
18
0 

चै
सि
ज 

के 
आड
ंर
 

शीघ
्र 

ही 
भेज

ें.
जा 

रहे 
है 

। आ
शा 

है 
कि 

परि
- 

वह
न 

वि
भा
ग 

अध
िक
 

वसे
ं 

सड
़क
ो 

पर
 

ड
ा
ल
क
र
 

इस
ी 

वर्
ष 

में
 ग

ाड
़ि
यो
ं 

की
 

मा
ंग
 

को 
पु
रा
 

कर
 
सक
ेग
ा 

। 

/ 
Th
e 

9t
h 

Ju
ly

, 
19
76
 

पर
िव
हन
 

जो 
बात

 
मैम

्बर
 

साह
िबा

न 
ने 

अम्
बाल

ा 

शह
र 

के 
अड्

डे 
के 

बार
े 

में
 क

ही
 

है 

बि
ल्
कु
ल 

दुर
ुस्

त 
है 

और
 

हम
 
इस
को
 

जल
्द
ी 

ही 
म
ु
र
म
्
म
त
 

कर
वा
ने
 

जा
 

रहे
 ह

ै। 
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o 

69
. 

In
 

re
pl
y 

to
 

St
ar

ie
d 

Qu
es

ti
on

 
No

. 
16
77
 

as
ke

d 
by

 
Sh
ri
 

Pa
rt

ap
 

Si
ng

h 
Ti

ag
: 

re
ga

rd
in

g 
co
ns
tr
uc
ti
on
 

of
 

a 
sh
ed
 

at
 

- G
a
n
u
a
r
 

an
d 

to
 

a
p
p
o
m
t
 

a 
bo
ok
in
g 

cl
et

k 
th
er
e.
 

Tr
an
sp
or
t 

मह
ा 

प्
रब
न्
धक
 

को
 
गन
ोर
 

से
 
या
त्
रि
यो
ं 

. 

की 
सु
वि
धा
 

के 
लिय

े 
शेड

 क
ा 

नि
र्
मा
ण 

करन
े 

हेत
ु 

उचि
त 

अन
ुद
ेश
 

जार
ी 

कर 
दिए

 
गए]

 
है।

 
ज्य

ो 
ही 

उक्
त 

कार
्य 

के 
लिय

े 
उप

यु
क्

त 
भूम

ि 
उप
लब
्ध
 

हो 
जा
वे
गी
, 

शै
ड 

का
 

नि
र्
मा
ण 

कर
वा
 

दिय
ा 

जा
वे
गा
 

1R 
इसक

े 
बन 

जान
े 

के 
बा
द 

वह
ा 

पर
 

बुक
्कि

ग 
क्

लक
 

भी 
न
ि
य
ु
क
्
त
 

कर 
दि
या
 

जा
वे
गा
 

1 
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OUTSTANDING ASSURANCE 

Relating to the 

SOCIAL WELFARE DEPARTMENT 

Note : In cass an assurince shown outstanding against a particular Depart- 

ment dées not relate to it, the same may be transferred to the Department 

goncerned under intimation to the Haryana Vidhan Sabha Secretariat.
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Sr
. 

No
. 

R
e
f
e
r
e
n
c
e
 

D
e
p
a
r
t
m
e
m
t
 

As
su

ra
nc

e 
Ac

ti
on

 
ta
ke
n 

by
 

R
e
m
a
r
k
s
 

G
o
v
e
r
n
m
e
n
t
 

70
, 

Re
pl
y 

to
 
02
76
5 

(व
) 

& 
(b

) 
So
ci
al
 

of
 
St
. 

Q.
 
No
. 

15
88
 

re
g.
 

 w
el
fa
re
 

co
ac
hi
ng
 
ce
nt
er
 

fo
r 

Ha
ri
- 

ja
n 

 c
an
di
da
te
s 

 f
or

 
I,
AS
. 

& 
H.
C.
S.
 

ex
a-
 

mi
na
ti
on
s 

by
 

Ch
. 

Ph
ul
 

Si
ng
h 

Ka
ta
ri
a.
 

Th
e 

28
th
 
Ja
nu
ar
y,
 
19
76
. 

(8
0 

& 
(b
) 

ye
s,
 

Th
e 

ma
tt
er
 

is 
un
de
r 

co
ns
id
er
at
io
n 

of
 

th
e 

Go
ve
rn
me
nt
, 
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OUTSTANDING ASSURANCES 

Relating to the 

IRRIGATION DEPARTMENT 

Note : Incase an assurance shown outstanding against a particular Depart- 

ment does not relate to it, thesame may be transferred to the Department 

concerned under intimation to the Haryana Vidhan Sabha Secretariat.
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S.
No
. 

 R
ef
er
en
ce
 

De
pa
rt
me
nt
 

As
su
ra
nc
e 

- 
Ac

ti
on

 
ta
ke
n 

by
 

T 
I
 

Re
ma
rk
s 

= 
- 

G
o
v
e
r
n
m
e
n
t
 

. 

<t 

5 
: 

6 

71
. 

ता
रा

ंक
ित

 
we

wg
e 

 I
ri
ga
ti
on
 

वैस
े 

तो 
यह 
आ
ग
म
ै
न
्
ट
े
श
न
 

के 
बार

े 
में

 

बात
े 

थी 
लेक

िन 
मैं

 अ
ंजं

 क
र 

दू 
कि 

- 
1
2
8
7
 

पर 
श्र

ी 
हरि

 
सि
ह 

द्व
ारा

 प
ूछा

 
गया

 
A
T
 

"०.
.. 

प्र
श्न

, 
छ
ि
ज
प
ु
र
 

गा
व 

के
 

लिय
े 

जो 
पुल

 
मन

्ज
ूर

 
कि
या
 

था
 

क्
या
 
उस

का
 
एस

्ट
ीम

े ट
 

बन
 

चु
का
 

है,
 
अग
र 

बन
 

Th
e 

14
th
 
Ja
nu
ar
y;
 
19
76
, 

जहा
ं 

तक 
॑ मु

झे 
पता

 ह
ै 

यह 
पुल

 
म
न
्
ज
ू
र
-
ह
ो
 

चु
का
 

है 
तक

री
बन

 
पौ
ने
 

दो 
ला

ख 
का 

इस
का

 
एस

्ट
ीम

ेट
 है 

आर
 

इस
 

सा
ल 

मे 
बन
ान
े 

का 
यत
्त
 

करे
ंगे

 ।
 

‘ 

(O
bs
er
va
ti
on
) 

' 

वि
भा
ग 

का
 

तस
ौख
िक
 

पर
ीक
्ष
ण 

फि
या
 
गय

ा 
तथ
ा 

अश
्य
ोर
 स 

पेड
िंग

 

रख
ी 

गई
 

। 

(2
9-
10
-7
6)
 

(R
ep
ly
 
fr

om
 

th
e 

Go
ve

rn
me

nt
) 

इस 
पुल

 
को 

बना
ने 

की 
मं
जू
री
 

तथ
ा 

ड
ि
ज
ा
ई
न
 

का
 
अन

ुम
ोद

न 
पह

ले
 

ही 
हो 

चु
का
 

है। 
इस 

पु
ल 

का 
अन
ुम
ान
 

अभ
ी 

तक
 

नही
ं 

बन
ाय
ा 

गय
ा 

परन
्तु

 - 
इस 

की
 

ला
गत
 

लग
भग
 

3. 
00

 
ला

ख 
रुप

ये 
हो 

जा
ने
 की 

सं
म्

भा
वन

ा है
 (
ज
ि
स
 

मे 
पहु

ंच 
- 

सड
़क
े 

भी
 

सम
्म
िल
ित
 

है)
 

। 
यह
 

का
ये
 

धन
 

की
 

कम
ी 

के 
का
रण
 

नही
ं 

फरि
या 

गय
ा 

फि
र 

भी
 
य
ह
.
 पुल
 

जो 
जर
ूर
ी 

पुल
 

बन
ाय
े 

जान
े 

है, 
की
 स

ूची
 

में 
शा

मि
ल 

है 
जिन

 क
ो 

लग
ात
ार
 

पर्
याप

्त 
धन
 

प्रा
प्त 

होन
े 

पर,
 ज

ित
ना

 
जल्

दी 
सम
्भ
व 

हु
आ,

 

बन
ाय

ा 
जाय

ेंग
ा। 

ं 
L
 

(2
8-
10
-7
6)
 

T
 

(R
ep
ly
 
fi
om
 

th
e 

Go
vt
) 

(F
ur
th
er
 
Ob
se
rv
at
io
n)
 

इस 
पुल

 क
ा 

कार
्य 

शुर
ू 

करन
े 

के 
लिय

े 
...

 . 
विभ

ाग 
- क

ा 
- 

मौ
खि
क 

पर
ीक

्ष
ण,

 . 
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N 

o] 

72
. 

वर्
ष 

19
75

-7
6 

के 
अत
ु-
 

In
ti

ga
ti

on
 

 फत
ेहु

ब्र
ाद 

ब्र
ांच

 क
ो 

पक्
का 

कर
ने

 क
ा 

पू
रक
 
अन
ुम
ान
 

(प
हल
ी 

फ़ि
स्त

) 
पर 
च
र
्
च
ा
 

के 
उत्

तर 
में 

Th
e 

29
th
 
Ju
ly
, 

19
75

 

जो
 
सु

झा
व 

चौ
धर
ी 

मे
हर
 
चन
्द
 

ने 

दिय
ा 

है 
a1 

बड़
ा 

उप
यो
गी
 
सु
झा
व 

है।
 

हम 
इस 

पर 
पुर

ी 
तर

ह 
से 

व
ि
च
ा
र
 

कर 
रहे

 ह
ै। 

फत
ेह

बा
द 

ब्र
ांच

 क
ो 

पक
्क

ा 
कर
ने
 
का
 ए

स्
टी

 मेठ
ट 

ब
न
ा
य
ा
 

गय
ा 

है
। 

2 
कर

ोड
़ 

60
 

ला
ख 

रु
पय

ा 
इस
 

पर
 

खच
ं 

हो
गा
 

| 

स्
पी
कर
 
सा
हब
, 

मैं 
सर

का
र 

की
 
आर

 

से 
यह 

कह
ना
 

e 
हूं

 क
ि 

हम 
इस
 

बा
त 

पर
 

पूर
ी 

तर
ह 

वि
चा
र 

कर
 

रहे
 

टेण
्डर

 ब
ुला

 
लिय

े 
गय
े 

AR
 

का
म 

शीघ
्र 

ही 
शुर

ू 
कर 

दि
या
 
जा
ये
गा
 
तथ

ा 

3
1
-
1
2
-
7
7
 तक
 

इस
 

को
 
पू

रा
 कर
 

दे
ने
 की 
आ
श
ा
 है
 

(7
-2
-7
7)
 

(R
ep

ly
 
fr

om
 

th
e 

Go
vt
) 

फत
ेह
बा
द 

ब्र
ान्

च 
को
 
पव
का
 

कर
ने

 
का
 

पर
िय

ोज
ना

 
अन
ुम
ान
 
पह

ले
 स

रक
ार

 
को
 

, 

भे
जा

 
गय
ा 

था 
। 

भब 
यह

 
अन

ुम
ान

 
सं

शो
धि

त 
कि

या
 

ना
 

रह
ा 

है 
AR

 
सं

शो
धि

त 
प
र
ि
य
ो
ज
न
ा
 

अन
ुस
ान
 
सर
का
र 

को 
शी
घ्
न 

ही 
भेज

़ा 
जा

एग
ा 

। 

( 2
8:

10
-7

6)
 

कि
या
 
गय
ा 

तथ
ा 

अश
्य
ोर
ेस
 
पै

डि
ग 

र
ख
ी
 

गई
 ।

 

(7
-2

-7
7)

 

(O
bs
er
va
ti
on
) 

Du
rj
ng
 

th
e 

co
ur
se
 

of
 

or
al

 
ex
am
in
at
io
n 

th
e 

de
- 

pa
rt
me
nt
al
 

re
pr

es
en

ta
ti

ve
s 

st
at
ed
 

th
at
 

th
is
 

sc
he
me
 

(F
ar
id
ab
ad
 

Bi
an
ch
) 

ha
s 

06
60

 
fo
rw
ar
de
d 

to
 

th
e 

C.
P.

W.
C.

 
Th

is
 

pr
oj

ec
t 

is 
ve
ry
 
mu

ch
 

us
ef
ul
 

85
 

th
e 

fo
ss

es
ar

e 
ab

no
rm

al
. 

Af
te

r 
it

s 
ex

ec
ut

io
n 

th
e 

qu
an

ti
ty

 
of

 
wa
te
r 

ca
n 

be
 

sa
ve

d.
 

Th
e 

Ce
nt

ra
l 

G
o
v
e
r
n
m
e
n
t
 

ha
d 

ra
is

ed
 

ce
rt

ai
n 

ob
- 

je
ct
to

ns
 

 a
nd
 

as
ke

d 
to
 

pr
ov
e 

th
at
 

ho
w 

su
ch
 

lo
ss
es
 

oc
cu
r.
 

T
h
e
 

D
e
-
 

pa
rt
me
nt
 

ha
s 

fr
ie
d 

to
 

sa
ti
sf
y 

th
e 
Bh
ak
ra
 
Ma

na
ge

- 

me
nt

 
Bo
ar
d 

al
so
 

an
d 

go
t 

s
o
m
e
 
su

cc
es

s 
in

 
th

is
 
re

sp
ec

t.
. 
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हैं
 श

्र
 
हम
ार
ी 

यह 
पुर

ी 
इच्

छा 
है 

कि 

इस
को
 

पुर
ा 

कि
या
 

जाए
 

| 

- 

(R
ep
ly
 
fi
on
t 

th
e 

Go
vt
) 

, 

फत
ेह
बा
द 

ब्र
ान्

व 
को
 

पक
्क
ा 

कर
ने
 

का
 

रि
वा
इज
्ड
 

पर
िय
ोज
ना
 

अन
ुम
ान
 

अभ
ी 

फा
इन
ेल
ाइ
ज 

नही
ं 

हु
आ 

| 

(3
-2
-7
7)
 

On
 

ac
co

un
t 

of
 

th
is
 

th
ey
 

Ha
ve
 

as
ke

d 
th

e 
De
pa
rt
- 

me
nt
 

to
 
se
nd
 

th
e 

re
vi

se
d 

es
ti
mi
at
és
, 

= 
Th
e 

re
pr
e-
 

se
nt

at
iv

es
 

 a
ls
o 

as
su

re
d 

th
at
 

th
ey
 
wo
ul
d 

se
nd
 

घा
ट 

re
vi

se
d 

es
ti
ma
te
s 

ve
ry
 
so
on
 

an
d 

on
 

th
e 

re
ce

ip
t 

of
 
ap

- 
pr
ov
al
 
fr
om
 
Ce

nt
ra

l 
Go
ve
r-
 

nm
en
t 

th
ey
 

wi
ll
 

st
ar

t 
ex

ec
ut

io
n 

of
 
th

e 
Pr

oj
ec

t.
 

(2
9-
10
-1
97
6)
 

(F
ur
th
er
 

 O
bs
er
va
ti
on
) 

D
u
r
i
n
g
 

th
e 

co
ut
se
 

of
 

or
al
 
ex
am
in
at
io
n 

th
e 

C
o
m
-
 

mi
tt
ee
 

wa
s 

in
fo
rm
ed
 

th
at
 

so
me
 

co
rr
es
po
nd
en
ce
 

wa
s 

go
in
g 

on
 

wi
th
 

th
e 

Ce
nt
ra
l 

G
o
v
e
r
n
m
e
n
t
 

fo
r 

li
ni
ng
 

th
e 

Fa
te
ha
ba
d 

Br
an
ch
. 

It 

wa
s 

al
so
 

i
n
f
o
r
m
e
d
 

th
at
 

pr
io
ri
ty
 

15
 
be
in
g 

gi
ve
n 

to
 

th
e 

Su
tl
ey
 

J
a
m
u
n
a
 

Li
nk
 

an
d 

J
a
w
a
h
a
r
 

La
l 

N
e
h
r
u
 

La
ft
 
Ic
ri
ga
ti
on
 
Sc
he
mi
e 

ov
er
 

ह
ा
ं
 

wo
rk
s 

an
d 

m
a
x
i
m
u
m
 

fi
nd
s 

w
e
r
e
 

b
e
n
g
 

sp
en
t 

on
 
th
es
e 

wo
rk
s.
 

(7
-2
-1
97
1)
 

(क
ा 

th
er
 

Ob
se
rv
at
io
n)
 

Th
e 

Co
mm
it
te
e 

wo
ul
d 

Li
ke
 

to
 
kn
ow
 

th
e 

la
te
st
 

po
si
ti
on
 

in
 

th
e 

ma
tt
er
 

(1
8-
3-
77
) 
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< 

सा
इन
र 

इर
ीग
ेश
न 

(ट
्य
ू 

ब- 
Ti
ri
ga
ti
on
 

बै
ल)
 
क
ा
र
्
प
ो
र
ि
श
न
 

की 
रिप

ोर्
ट 

पर
 

चर
्च

ा 
के 

उत
्त
र 

में
 

Th
e 

30
th
 
Ju
ly
, 

19
75
 

' 

एक
 

दू
सर

े 
सज
्ज
न 

ने 
भी
 

यह
 

बा
त 

कह
ी 

कि 
जो 

ट
्
य
ू
ब
ब
ै
ल
ज
 

चल 
रह
े 

उन
की

 
भी 

पुर
ी 

तर
ह 

चेक
िंग

 
की 

जा
ए 

| 
यह्

ठ 
बात

 
ठी

क 
है 

। म
ेरे

 
पास

 
भी

 
इस
 

कि
स्

म 
की
 

शि
का

यत
ें

 
आत
ी 

है 
कि
 

सी
टर
 

खर
ाब
 

हो 
जा
ने
 

पर
, 

पम
्प
 में

 न
ुक्

स 
हो 

जा
ने
 

पर
 

या 

कि
सी

 
मौ
र 

प्
रक

ार
 

की 
अड
़्
चन
 

आ 
जा
ने
 

पर
 

उस
की
 

ठी
क 

जा
ंच

 
नही

ं' 

हो
ती
 
AR
 

सम
य 

पर
 

सु
धा
र 

नही
ं! 

ह
ो
त
ा
 

तो 
अध्

यक्
ष 
म
ह
ो
द
य
,
 

मैं
 
सद

न 

की
 

शो
र 

अप
ने
 

सम
्म
ान
ित
 

सदस
्यो

ं 

को
 आ
श
्
व
ा
स
न
 

देत
ा 

हू 
कि

 ह
म 

इस
का

 
पुर

ा 
प्र

बन्
ध 

करे
गे 
A
R
 ए स

ा 
प्र

बन्
ध 

कर
ेग

े 
कि 

बह
ुत

 
ज्

या
दा

 
सम
य 

तक
 

टू 
| 

को
ई 

ट्
यू
बव
ेल
 
बे
का
र 

न 
पड़

ा 
रहे

 

she/ पट 
हि 

. 
(R
ep
ly
 
fi
om
 

th
e 

Go
vt
) 

(O
bs
er
va
ti
on
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OUTSTANDING ASSURANCES 

Relating to the 

ELECTRICITY DEPARTMENT 

Note : Tn case an assurance shown outstanding against 8 particular Depart- 

ment does not relate to it, the same may 06 transferred to the Department 

¢oncerned under intimation to the Haryana Vidhan Sabha Secretariat.
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OUTSTANDING ASSURANCES 

Relating to the 

PUBLIC WORKS DEPARTMENT 
(B. & R. BRANCH) 

Note : In case an assurance shown outstanding against a particular 

Department does not relate to 1t, the same may be transferred to the Depart- ' 

ment concerned under intimation to the Haryana Vidhan Sabha Secretariat,
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OUTSTANDING ASSURANCES 

Relating to the 

P. W. D. (PUBLIC HEALTH) 

Nofte :- In 0856 an assiranze shown outstanding against a  particular Depart- 

ment does not relate (10 1, the same may 96 transferred to the Department con- 

cerned under intimation to the Haryana Vidhan Sabha Secretariat.
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OUTSTANDING ASSURANCES 

Relating to the 

HOUSING DEPARTMENT 

Note— Incase an assurance shown outstanding against a particular Department 

does not relate to it, the same may be transferred to the Department concerned 

under intimation to the Haryana Vidhan Sabha Secretariat
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OUTSTANDING ASSURANCES 

Relating to the 

EDUCATION DEPARTMENT 

Note :- In case an assurance shown outstanding against a particular Depart- 

ment does not relate toit, the same may be transferred to the Depariment 

eoncerned under intimation to the Haryana Vidhan Sabha Secretariat,
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ड
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Relating to the . 
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dose not relate to it, the same may be transferred to the Deparnment concerned 

ment concerned under intimation to the Haryana Vidhan Sabha Secretariat.
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" OUTSTANDING ASSURANCE 

Relating to the 

FOOD AND SUPPLIES DEPARTMENT 

Note :- in 0856 an assurance shown outstanding against a particular Depart- 

ment does not relate to it, the same may be transferred to the Department 

concerned under intimation to the Haryana Vidhan Sabha Secretariat.
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OUTSTANDING ASSURANCE 

Relating to the 

LOCAL GOVERNMENT DEPARTMENT 

Note :- In casean assurance shown outstanding against a particular Depart- 

ment does not relate io it. the same may be transferred to the Department 

concerned under intimation to the Haryana Vidhan Sabha Secretariat.
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OUTSTANDING ASSURANCES 

Relating to the 

DAIRY DEVELOPMENT DEPARTMENT 
[ 

Note :- In case an assurance shown outstanding against a particular Depart- 

ment does not relate to it, the same may be transferred to the Department 

comcerned under intimation to the Haryana Vidhan Sabha Secretariat.
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R
e
w
a
r
t
 
un
de
l 

th
e 

fi
rs

t 
ph
as
e 

. 
of
 
_t
he
 
“O
pe
ra
ti
on
 
Fl
oo
d”
 
pr

gr
am

me
. 

Th
e 

Co
mm
ut
te
e 

de
ci

ce
d 

to
 

or
al
ly
 
ex

am
in

e 
th

e 
de

- 
pa

rt
me

nt
al

 
re

pr
es

en
ta

ti
ve

s 
in

 
th

is
 
co

nn
ec

ti
on

. 

Th
e 

8t
h 

Ju
ly
, 

19
74

 

(1
3-
10
-7
6)
 

(R
ep
ly
 
fr
om
 

th
e 

Go
ve

rn
me

nt
) 

(1
3-
10
-7
6)
 

(O
bs
er
va
ti
on
) 

14
1 

चौ
धर
ी 

शि
व 
न
म
 

वर
्म
ा 

Da
ir
y 

वह
ां
 
पर
 
चि
लि
ंग
 
सै
न्
टर
 
खो
लन
े 

के
 

Mi
lk
 

fr
om

 
th

e 
ar
ea
 
ar
ou
nd
 
Ni
lo
- 

 L
he

 

T 
T 
e
 

लए 
एस्ल

ामिन
 कर

वा 
A 

| अग
र 
प
ी
 पक
 

et 
82
9 

पर 
अन

ुप
ुर

क 
प्र

श्न
, 

वहा
ं 

से 
हमे

ं 
दूध

 
मि
ला
 

तो 
वहा

ं 
हम

 

“ज
ब 

यह 
वि

भा
ग 

दूस
रे 

चि
लि
ंग
 

सेन
्टर

 
खो
लन
े 

की
 
को
शि
श 

मन्
त्र

ी 
के 

पा
स 

था
 

तो
 

" 
छरो

ंगे
। 

. 
उन्

हों
ने 

कह
ा 

था
 

कि
 

हम
 

नील
ोखे

ड़ी
' 

में 
चि

लि
ग 

सं 
टर
 

ः 
खो
लन
े 

का
 
वि

चा
र 

कर
 

रहे
 

है।
 

वहा
ं 

पर
 
यह
 स

ेन्
टर 

कब
 

तक
 ख

ुल
 ज

ाये
गा 

| 

C
o
m
m
i
t
t
e
e
 

de
- 

ci
de
d 

to
 

or
al
ly
 

ex
am

in
e 

th
e 

de
pa

rt
me

nt
al

 
re
pr
e-
 

ti
ng

 
up
 

a 
ch
il
li
ng
 
ce
nt
re
 

at
 
Ni

lo
kh

er
: 

se
nt
at
iv
es
 

in
 

th
is

 
co
nn
ec
- 

ha
s 

no
t 

th
er
ef
or
e 

ar
is
en
 

ti
on

. 

(1
3-

10
-7

6)
 

(1
3-
10
-7
6)
 



14
2.
 

. 
Th
e 

7t
h 

Ju
ly
, 

19
76
. 

In
re

pl
y 

to 
pa
rt
(b
)a
nd
 

 D
am
ry
 

(0
 

of
 
St

.Q
.N

O.
 

16
42
 

by
 

De
ve

lo
pm

en
t 

Sh
ri
1 
K
.
N
 
Gu

la
t;

 
re
ga
rd
in
g 

Mi
lk
 
Pl
an
t 

at
 
U
c
h
a
g
a
o
n
 

(B
al
la
bg
ai
h)
 

(b
) 

Th
e 

pl
an
t 

15 
ex
pe
ct
ed
 

to
 

be
 
co
mp
le
te
d 

ar
ou

nd
 

M
a
r
c
h
 

19
77
. 

(¢
) 

Th
e 

pl
an
t 

wi
ll
 
no

t 
ma
ke
 

gh
ee

 
or
 
bu
tt
er
, 

bu
t 

ma
rk
e-
 

ti
ng

 
04

 
ot
he
r 

p
r
o
d
u
c
e
 

wi
ll
 

c
o
m
i
n
e
n
c
e
 

af
te
r 

1t
 
go
es
 

in
- 

to6
 
pr
od
uc
ti
on
 

(R
ep
ly
 
fr
om
 

th
e 

Go
ve
r 

nm
en
t 

) 

De
li
ve
ry
 

of
 

st
ea
m 

ra
is
in
g 

eq
ui
pm
en
t 

fi
na
li
sa
ti
on
 

of
 
th

e 
pu
rc
ha
se
 

of
 
wh
ic
h 

to
ok
 
so
me
 

ti
me
, 

1s 
sc
he
du
l-
 

ed
 
ar
ou
nd
 

Ju
ly
, 

19
77
 

Th
e 

Pl
an

t 
wo
ul
d 

be
 
co
mp
le
te
d 

an
d 

co
mm
is
-~
 

st
on
ed
 
ar
ou
nd
 
Oc
to
be
r,
 
19
77
 

Ma
rk
et
in
g 

of
 

it
s 
pr

od
uc

e 
wi
ll
 
co
m-
 

me
nc
e 

af
te

r 
th

e 
Pl
an
t 

15 
pu

t 
on
 

p
r
o
d
u
c
t
i
o
n
 

(2
2-

2-
77

) 
Th
e 

16
th
 
No
v.
 

, 
19
76
 

इन
 

मिल्क 
प्
ला
ट्
स 

की
 

वर्
क्र

िग 
और
 

उन
की
 

क्
षम
ता
 

के 
श्
नु
सा
र 

दू
ध 

हा
ंस
िल
 

कर
ने
 

& 
a7
 

में 
वि
चा
र 

कर
ने
 

के 
लि
ए 

मैन
े 

अध
िक
ार
िय
ों
 

से 
बा
तच
ीत
 

की
 

थी
 

श्र
ौर 

इस
के
 

लि
ए 

मैं
 ए

क 
सब

-क
मे

टी
 

बना
ने 

जा 
रह
ा हू

 
जो

 
सार

े 
मा
मल
े 

की
 
तफ
ती
श 

कर
ेग
ी 

श्र
ौर 

फि
स 

प्र
कार

 द
ूध 

हा
सि
ल 

कि
या
 

जा
 
सक

ता
 

है 
इस
 
बा
त 

पर
 

वि
चा
र 

फरे
ंगे

 
| 

चौ
धर
ी 

फू
लच
न्
द 

मु
ला

ना
 

द्व
ारा

 प
ूछा

 ग
या
 
[~
 

पु
रक
 

प्र
श्न

 “
कि
सी
 

भी
 

मि
ल्
क 

प्ल
ाट 

की
 

कपै
- 

सि
टी
 

के 
मु
ता
बि
क 

दूध
 

नही
ं 
मि
ल 
रह

ा 
है। 

क्य
ा 

मन्
त्र

ी 
मह
ोद
य 

बत
ान

े 
की
 

कृ
पा
 क

रे
गे

 
कि
 

क्य
ा 

को
ई 

जा
च 

पड
़त
ाल
 
की
 ग

ई 
है 

कि
 
इस
का
 

क्य
ा 

का
रण
 

ह
ै
?
”
 

(O
bs
er
va
ti
on
) 

Th
e 

C
o
m
m
i
t
t
e
e
 

wo
ul
d 

li
ke
 

to
 
kn
ow
 

as
 

to
 

 w
ha
t 

co
nc
re
te
 
st
ep
s 

 h
av
e 

be
en
 

ta
ke
n 

by
 

th
e.
 

Go
vt
: 

to
 

Co
mp
le
te
 

th
is
 

pr
oj
ec
t 

wi
th
in
 

th
e 

Sc
he
du
le
d 

ti
me
. 

(1
8-
3-
77
),
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14
4.
 

ता
रा
ंक
ित
 79
9 

स0.
 

डेर
ी. 

पूर
ा 

कर्
जा 

दि
या
 ज

ाएग
ा. 

जि
तन
े 

1
7
0
9
 के 
स
द
भ
 मे

ं 
श्र

ी 
बि
का
स 

ल
ो
ग
ो
ं
 

को 
ये 

कहे
ंगे

 
ठत
ने
 

लोग
ों 

को 

अम
र 

सिं
ह 

द्व
ारा

 प
ुछा

 ग
या 

कर्
जा 

दिय
ा 

जा
एग
ा 

। य
े 
लो
गो
ं को

 

झअन
ृपू

रक 
प्रश

्न 
“” 

छोट
े 

कर्
जा 

लेन
े 

के 
लिए

 
तैय

ार 
करे

ं 
| 

फ
़
ि
स
ा
न
ो
ं
 

को 
श्र

ौर 
भूम

ि- 

ही
नो
ं 

को
 
और
 

Af
gw
 

धन 
राश

ि 
देन

े 
के 

बार
े 

में
 

क्य
ा 

सर
का
र 

वि
चा
र 

कर
ेग
ी 

जि
सस
े 

वे 
लो
ग 

और
 
भ
्
र
ध
ि
क
 

भे 
से 

खर
ीद
 

स
क
े
 ? ”
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OUTSTANDING ASSURANCES 

Relating to the 

ANIMAL HUSBANDRY DEPARTMENT 

Note :- In case an assurance shown outstanding against a 
par/tl'cul

ar Depart- 

ment does not relate to 1t, the same may be transferred to the Derartment 

concerned under intjmation to the Haryana Vidhan Sabha Secretariat. 
e



%rT
. 

Re
fe
re
nc
e 

D
e
p
a
r
t
m
e
n
t
 

As
su
ra
nc
e 

0,
 

Ac
ti
on
 
ta
ke
n 

by
 

G
o
v
e
r
n
m
e
n
t
 

R
e
m
a
r
k
s
 

Th
e 

16
th
 
Ja
nu
ar
y,
 
19
75
 

14
5,
 

ता
रा
ंक
ित
 

प्र. 
@ 

As
im
al
 

Sy
 च

ौध
री
 

शिव
 

राम
 व

र्म
ा 

ने 
कह
ा 

23
0 

पर
 च

ौध
री
 
fa
rg
Hu
sb
an
dr
y 

¢, 
यह 
ब
ि
ल
्
क
ु
ल
 

ठीक
 

है 
। 
हा
उस
 

राम
 

वर्
मा 

द्व
ारा

 प
ूछ
ा 

भी
 
आर
 
ग
व
र
्
न
े
म
ै
ं
ट
 

भी 
इस 

मा
मल
े 

में
 

गय
ा 

झन
ुप
ुर
क 

प्र
श्न

, 
ए
क
श
न
 

ले
ना
 

चा
हत
ी 

है 
। 

अग
र 

“ज
ब 

पशु
 

दूध
 द

ेने
 स

े 
झाप

 
च
ा
ह
े
ं
 

तो 
एक 

कम
ेट
ी 

बन
ा 

देग
े 

भा
ग 
ज
ा
त
े
 

है 
तो 

%%
 

आर
 

वहू
 
कम
ेट
ी 

छा
नब
ीन
 

कर
के
 
रि
क-
 

जम
ीद
ार
 

पशु
द्म

ों 
को
 ब

ोझ
 

म
ै
ं
ड
 

कर 
दे 

। ज
िस
 
त
र
ह
 

से 
कम
ेट
ी 

स
म
झ
न
े
 

लग 
जात

े 
हैं

 श
्र
 

हेग
ी, 

हम 
वैस

े 
ही 

कर
ेग
े 

। 
हम
ार
ा 

सं
भा
ल 

नही
ं 

सकत
े 

तो 
वे 

पशु
 

बाह
र 

जा 
रहा

 ह
ै, 

बा
हर
 

जा
कर
 

उ
स
क
ो
 

बेच
 

देत
े 

हैं
 

। 
कट
ता
 

है,
 ह

में
 

इस 
बात

 
का 

श्
रफ
सो
स 

ब
े
च
न
े
 

से 
वे 

प्र
ान्

त 
के 

' 
है 

। 
हम
 

चा
हत
े 

है 
कि 

कि
सा
न 

खुद
 

बा
हर
 

चले
 ज

ाते
 

है 
जिस

से 
अप
ने
 

झा
प 

पशु
 

को 
बा
हर
 

न 
भेज

े 
| 

पंश
ु-ध

न 
श्र

ौर 
दूध

 
का
 

इस
 

के 
लिए

 
दौ
जर
ी 

बै 
चिज

 
श्र

ौर 
श्र

पो-
 

नु
कस
ान
 

हो
ता
 

है 
| 

क्य
ा 

जी
शन
 

बै
चि
ज॑
 

के 
मे
म्
बर
ो की

 
एक
 

सर
का
र 

ऐसे
 प

शुत
्रो

ं 
को 

कम
ेट
ी 

बना
 द

ेंग
े 

AR
 

वह 
कम
ेट
ी 

खर
ीद
ने
 

का 
वि
चा
र 

. 
रिप

ोर्
ट 

करे
गी 

कि
 स

रक
ार
 

कि
स 

तर
ह 

(R
ep
ly
 
fi
oi
n 

th
e 

Go
ve
rn
me
nt
.)
 

इस
 

सं
वं
ध मे

ं य
ट्ट

 
व्य

क्त
' 

क्र
िया

 ज
ात
ा 

हैं
 क

ि र
ाज
्य
 

स्त
र 
त
ा
ल
म
े
ल
 

कम
ेट
ी 

प्र
शु-

 
धन
 
तथ

ा 
डे

री
 व

िक
ास
 
जि
सक
े 

श्र
ध्य

क्ष
 

, 

वित
्त 
s
t
 

मह
ोद
य 

है,
 
(ए
वस
 
झा
फि
- 

सिय
ों)

 
पदे

न 
सदस

्य,
 

सम
्ब
न्
धि
त 

वि
भा
गो
ं 

के 
झ्र

ध्य
क्ष

 त
था
 
AT
 
सर
का
री
 

सद
स्
य,
 

वि
धा
न 

सभ
ा 

के 
वि
धा
यक
 

है, 

ने 
स
ि
फ
ा
र
ि
श
 

की 
थी 

कि
 
o
l
 क

े 
न
ि
र
्
य
ा
त
 

को 
नि
रउ
त्
सा
हि
त 

कर
ने
 के 

लिय
े 

पश
ु 

खरी
द 

टैक
्स 

बढ़
ाया

 
जाय

े 
जो 

कि 
श्र

भी 
सर
का
र 

के 
वि
चा
रा
धी
न है

 
। 

इस
के
 श

्रत
िरि

क्त
 
ह
स
्
य
ा
ण
ा
 

में
 प

शुत
्नो

ं 
के 

निर
्या

त 
सम
्ब
न्
धी
 

सम
स्
या
श्
रो
 

को
 

सु
लझ
ान
े 

के 
लि
ए 

सर
का
र 

द्
वा
रा
 ए

क 
झन
्य
 

कं
मे
टी
 

का 
गठ
न 

कि
या
 

गय
ा 

था
 

जि
सक
े 

भ्र
ध्य

क्ष
 व

ित्
त 

मंत
्री

 म
हो
दय
 

(O
bs
er
va
ti
on
) 

Th
e 

C
o
m
m
i
t
t
e
e
 

wo
ul
d 

li
ke
' 

to
 

be
 
in
fo
rm
ed
 

of
 

th
e 

la
te

st
 

po
si
ti
on
 

wi
th
 

re
ga
rd
 

to
 

th
e 

im
pl
em
en
ta
ti
on
 

of
 

th
e 

as
su
ra

nc
e.

 

Th
e 

C
o
m
m
i
t
t
e
e
 

wo
ul
d 

al
so
 

li
ke
 

to
 

ha
ve
 

a 
co
py
 

of
 

th
e 

Re
po
rt
 

of
 

th
e 

C
o
m
m
i
t
-
 

te
e 

r
e
c
o
m
m
e
n
d
i
n
g
 

in
cr
ea
se
 

m 
th

e 
pu
rc
ha
se
 

ta
x 

on
 

th
e 

sa
le
 

of
 
ca
tt
le
 

to
 

di
sc
ou
ra
ge
 

th
e 

ex
po
rt
 

of
 

ca
tt
le
 

fr
om
 

th
e 

St
at
e.
 (1
3-

10
-7

6)
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o
 

P 
बला

 
बार

 
कण
 
S 

B 
B 

किन
 

e 
T 

बे 
कण

 
B 

S
 

ना
 

भी 
का
 

थी 
B 

न 
नि
 

नए
 

G
 

B 
G 

रख
ती
 

है 
? ”

 
से 

इस 
सम
स्
या
 

को 
हल 

कर
 
सक
ती
..
. 

है 
AR
 

मँ
म्
बर
 

रा
व 

नि
हा
ल 

सिं
ह, 

है 
। 

एम
: 

एल
: 

ए:,
 

टि
क्
का
 
जग

जी
त 

सि
ह,

 

TH
:T

 
लः

 
ए: 

श्र
ी 
रा

मज
ी-

ला
ल 

डा
गर
, 

२ 
एम

: 
एल
: 

W 
चौ
धर
ी 

मे
हर
 

चन
्द

, 

एम
: 

ए 
लः 

€,
 

श्र
ी 

फत
ेह
ू 

सि
ह,
 

एम
: 

ए
ल
:
 T 

., 
श्र

ी 
मन्

्स
ा 

रा
म,

 ए
म.

 
एल
. 

T,
 

तथ
ा 

रा
व 

बन्
सी 

सिष
्ट,

 
ए 

मः 
एल
: 

इस
 

कम
ेट
ी 

की 
श्
रव
धि
 

नव
म्
बर
 
19
76
 

तक
 

है 
। 

उक्
त 

कम
ेट
ी 

की 
रि
पो
ट 

झभ
ी 

ं 

अप
ेक
्ष
ित
 है 

। 
कम
ेठ
ी 

की 
रि
पो
ट की

 

प्र
ाप्

ती 
पर
 
सि
फा
रि
शो
ं 

को
 

ध्
या
न 

में 

रख
ते
 

हुए
 

श्र
ागा

मी 
का
र्
यव
ाह
ी 

की
 

जा
एग
ी 

। 
(1
3—
10
~7
6)
 

Th
e 

16
th
 
Ja
nu
ar
y,
 
19
75
 

(R
ep
ly
 
fr
om
 

th
e 

Go
ve
rn
me
nt
.)
 

(O
bs
er
va
ti
on
) 

N 
-
 

N 
बं

ध 
-~ 

Th
e 

C
o
m
m
i
t
t
e
e
 

de
ci

de
d’

 
% 

8 
छा
पी
 

देन
े 

का
 

संब
ं 

है,
 स

ह 

री
 
सम
ित
िय
ां
, 

सद
स्
यो
ं 

को
 

क्र
ापि

यां
 

 m
en
ta
l 

 r
ep
re
se
nt
at
iv
es
 

 in
- 

14 
1 

14
6.
 

रों 
शन
 

सं. 
An
im
al
 

ज
ा
 

त 
2 

6. 
ता
रो
ंफ
ित
 

प्रश्न 
सं... 

प
थ
 

का; 
जहा

ँ 
तक
 
फा
पी
 द

ेने 
का
 त

ा 

12
30
 

पर 
चौ
धर
ी 

दल
 

अभ
ी 

तक
 

तो 
यह
 

बा
त 

सर
का
 

| 
: 
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सिं
ह 

द्व
ारा

 प
ूछा

 ग
या
 

| 

अन
ुप

ूर
क 

प्र
श्न

, 
“य
ह 

जो
 

' 

T 
दूध

 
इ
क
ट
्
ठ
ा
 

करत
े 

हैं
 

TR
 

फैट
 न

ापत
े 

हैं
, 

इस
का
 

तो
ल 

AT
 

फट
 

कटे
न्ट

्स 
नो

ट 
कर
ने
 

के 
लि
ए 

क
ि
स
ा
न
 

के 
पा

स 
को
ई 

क
्
र
ि
त
ा
ब
 

या 
का
पी
 

नही
ं 

हो
ती
 

जि
स 

पर 
वह
 

मौ
के
 

पर 
ही 
इ
न
्
द
र
ा
ज
 

कर 
सक

े 

या
 
कर
वा
 

सक
े 

| 
वह
 

ऐन्
ट्र

ी 
बा
द 

में 
हो

ती
 

है 

और
 

ए स
ा 

सुन
ने 

में 
श्र

ाया
 

है 
फि 

तो
ल 

कु
छ 

कम
 

लि
खा
 

ज़
ात
ा 

हैं
 । 

इस
 

' 
बात

 
को 

ध्य
ान 

में 
रखत

े 
हुए

 क
्या

 स
र
क
ा
र
 
T
 

'को
 

कोई
 

फ़
ाप
ी 

देन
े 

की 

कुप
्ता

 क
रेग

ी 
ता
कि
 

उसम
ें 

मौ
के
 

पर 
ही 

इन
्द

रा
ज हो

 

s 

नो
टि
स 

में 
श्र

ाई 
नही

ं 
थी 

ले
फि

न 
अरब

 
चूं

कि 
A
R
G
 

मे
म्
बर
 

ने 
कह

ा 
है 

इस
लि

ए 
AF

 
इस
 
बा

त 
को
 ऐ

ग्
जा

मि
न 

कर
 ल

ेंगे
 झ

्रग
र 

का
पी

 
देन

ा 
मु

ना
सि

ब 
FA

TA
TR

 
देंग

े 
। 

_ म
ें 

इस 
में

 थ
ोड़

ा 
सा 

ऐंड
 

कर
ूं

गा
। 

यह
 

बा
त 

ठी
क 

है 
कि 

गड
़ब
ड़
 

स 
तर
ह 

हो 

सक
ती

 है
 

। 
श्र

मूल
 

डेर
ी 

मैन
े 

देख
ी 

है 
। 

बे 
हर 

कि
सा

न को
 
का

पी
 दे 

दे
ते
 है 

। 
फट
 

उसक
े 

बाद
 

नाप
ते 

है,
 

कफ्
रित

ना 
वज

न 
दि

या
 
यह
 

उस
ी 

वक्
त 

लि
ख 

देत
े 

है 
। 

मै 
स
म
झ
त
ा
 

हूं
 ह

मक
ो 

ऐस
ा 

कर
ना
 

चा
हि

ए 
AT
 

हम
 
ऐस
ा 

कर 
दें

गे।
 

हर
 
फ
़
ि
स
ा
न
 

को 
काप

ी 
दे 

दें
। 

फ्र
िसा

न 
जि
तन
ा 

दू
ध 

दे
कर

 
जा

ए 

उत
ना

 
र
ि
क
ा
ड
 

हो 
जा

ए 
| 

e 
बा
द 

में
 

चेक
 

कर
के
 ल

िख
ते

 
रहे

ंगे
 

| 

दे 
देत

ी 
हैं, 

जि
सम
े 

दूध
 

सप
्ल
ाई
 

कर
ते
 

thi
s 

°°
“?

f§
f§

%‘
35
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सम
य 

वज
न 
क
ा
इ
न
्
द
्
र
ा
ज
 

कर 
दिय

ा 
जा
ता
 

है 
| 
फट

 
टेस

्ट 
कर
ने
 

के 
बा
द 

उस
का
 

इस्
द्र

ाज 
हो
ता
 ह

ै 
| 

(1
3-
10
-7
6)
 

od



- 

1 
47
. 

Re
pl
y 

to 
pa
rt
 

(b)
 

of 
Un
st
ar
re
d 

Q.
No
. 

43
6 

by
 

Ch
. 

Ra
m 

La
l 

We
;l
dh
wa
 

re
g.
 

Ve
te
ri
pf
ay
 

ho
sp
i-
 

ta
ls
. 

Ct
z"
/‘
 s
 

Th
e 

13
th
 
Ja
nu
ar
y,
 
19
76
 

(R
ep
ly
 
fr
om
 

th
e 

Go
ve
rn
me
nt
) 

पशु
- 

(ब
ी)
 

(1
) 

20
 

नए 
पशु

 च
िक
ित
्स
ा-
 

पा
लन
 

लय
 
तथ
ा 

15 
पश
ुध
न 

केन्
द्र 

वर्
ष 

पशु
 

झ्
रॉ
षध
ाल
य 

खो
लन
े 

की 
19

76
-7

7 
में

 ख
ोल
ने
 

का 
प्र

स्त
ाव 

यो
जन
ा 

थी.
 

तद
ान
ुस
ार
 

इन
 

है
। 

पश
ु 

श्
रौ
षघ
ाल
यो
ं 

को
 

रा
ज्
य 

के 
i 

भि
न्
न-
भि
न्
न 

गा
वो
 

में ख
ोल
ने
 

(%
) 

वर्
ष 

19
76
-7
7 

& 
20 

नये
 

(@
) 

वरष
॑ 

1
9
7
6
-
7
7
 में

 1
5 

पश
ु-
 

धन
 

केन्
द्र 

खो
लन
े 

बार
े 
मा
मल
ा 

*
A
N
N
E
X
U
R
E
 

Li
st

 
of
 n

ew
Di
sp
en
sa
ri
es
 

to
 

be
 
op
en
ed
 

di
ri
nz
 

th
e 

ye
ar
 

19
76
-7
7 

—
 

1.
 
N
a
t
h
u
s
a
r
1
 
K
a
l
a
n
 

Di
st

t.
 
Si
rs
a 

2.
 
Si
ml
a 

Di
st
t 

Ji
nd
 

T
 

”
 

I
 

(O
bs
er
va
ti
on
) 

Th
e 

C
o
m
m
i
t
t
e
e
 

wo
ul
d 

li
ke
 

_t
o 

kn
ow
 

th
e 

la
te
st
 

po
st
ti
on
 

1n
 
re
sp
ec
t 

of
 

pa
rt
 

(@
 

& 
(b
) 

of
 

un
st
ar
re
d 

qu
es
ti
on
 

No
. 

43
6 

gi
ve
n 

no
tr
ce
 

of
 

Ch
, 

R
a
m
 

La
l,
 

M
.
L
.
A
.
 

12
-1
-7
7)
 

N
y



3. 4. 5. 

15
 

16
. 

17
. 

18
. 

19
. 

20
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la
nd
 

7 + 
Di
st
t 

Ro
ht
ak
 

St
la
in
i 

J 

Ni
am
at
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r 

M
o
r
a
n
d
 

Di
st
t,
 

Mo
hi
nd
er
ga
rh
. 

Ga
rh
i 

Ba
ln
i,
 
01
51
. 

Mo
hi
nd
er
ga
rh
 

Se
hr
da
, 

Di
st
t.
 
Ku
ru
ks
he
tr
a 

Ba
ba
np
ur
 

दी 

(0
17
81
 

| 

K
h
a
n
d
a
 
Kh
er
i 

Ne
hl
a 

Di
st
t,
 
Hi
ss
ar
 

Ha
ri

de
rw

al
a 

J 

G
h
o
g
r
i
p
u
r
 

) 
Da
uc
he
r 

J} 
Di

st
t.

 
Ka
rn
al
 

St
ha

rw
a 

Di
st
t.
 

Bh
iw
an
t 

Ja
gs
i 

'] 

Ba
ja
na
 
Kh
ur
d 

& 
Di
st
t.
 
So
ne
pa
t 

Bu
ta

na
 

J 

Pa
nh
er
a 

Kh
ur

d,
 

Di
st
t.
 
Gu
rg
ao
n 

Te
pl
a 

Di
st
t.
 
Am
ba
la
. 
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OUTSTANDING ASSURANCE 

Relating to the 

LOTTERIES DEPARTMENT 

Note :— In case an assurance shown outstanding against a particular Depart- 

ment 0065 not relate to it, the same may be transferred to the Department 

¢oncerned under intimation to the Haryana Vidhan Sabha Secretafiat,



ह
ि
 

हि 

- 

Se
ri
al
 

No
. 

Re
fe
re
nc
e 

D
e
p
a
r
t
m
e
n
t
 

As
su

ra
nc

e 
Ac
ti
on
 

ta
ke
n 

by
 

G
o
v
e
r
n
m
e
n
t
 

R
e
m
a
r
k
s
 

~f 

o] 

5 

बध
वा
 

द्व
ारा

 प
ूछा

 
गय
ा 

अत
ार

ां
कि

त 
प्

र 0 
सं
 0 

44
7 

भा
ग 

(1
) 

13
th
 

Ja
nu
ar
y,
 
19
76
 

ला
टर
ी 

(T
) 

शुद
्ध 

लाभ
 म

ें 
धी
रे
-ध
ीर
े कम
ी 

ह
ो
न
े
 

के 
कार

ण 
इस 
व
ि
भ
ा
ग
 

को 
बन्

द 
- 

कर
ने

 
या 

चा
लू

 
रखन

े 
के 

बार
 

में
 

मा
मल
ा 

सर
का
र 

के 
वि
चा
रा
धी
न है

 
| 

(R
ep
ly
 f

ro
m 

th
e 

Go
ve
rn
me
nt
) 

ला
टर
ी 

वि
भा
ग 

को 
बन्

द 
करन

े 
या 

चा
लू
 

रख
ने
 

के 
बा
र 

मे 
सर
का
र 

ने 
वि
चा
र 

क
ि
य
ा
 था 

भ्र
ौर 

नि
र्
णय
 

लि
या
 

था
 

क्र
ि 

फि
लह
ाल
 

जब
 

तक
 

ला
भ 

हो
ता
 

है 
इस
को
 

जा
री
 

रख
ा 

जा
ए 

श्र
ौर 

इस
 

वि
षय
 

पर
 

ती
न 

मा
स 

के 
बा
द 

फि
र 

वि
चा
र 

कि
या
 

जा
ए।
 

3 
मास

 
के 

श्
रन
ुभ
व 

के 
T
R
 

पर 
सर
का
र 

इस 
मा
मल
े 

पर
 

फ
ि
र
व
ि
च
ा
र
क
फ
र
 

रह
ी 

हैं
 । 

जो 
अन
्त
िम
 

नि
णं
य 

लि
या
 

जा
एग
ा 

उस
 

सम
य 

g
 

कर
 

दि
या
 
जा
एग
ा 

1 

(1
-1
2-
76
) 

(O
bs

er
va

ti
on

) 

Th
e 

C
o
m
m
i
t
t
e
e
 
w
o
u
l
d
 

li
ke
 

to
 
k
n
o
w
 

t 
he 

la
te

st
 
po

si
ti

on
. 

(1
2-

1-
77

) 
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OUTSTANDING ASSURANCE 

Relating to the 

TOWN AND COUNTRY PLANNING (Urban Estates) 
DEPARTMENT 

Note :— In case an assurance shown outstanding against a particular Depart- 

ment does not relateto 1t, the same may be transferred to the Department 

concerned under intimation 10 the Haryana Vidhan Sabha Secretariat.
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e
 
—
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e
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Ac
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ta
ke
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G
e
v
e
r
n
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e
n
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R
e
m
a
r
k
s
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9,
 

St
.Q
 
No

.1
21

3 
as

ke
d 

by
 

Ch
. 

R
a
m
 

La
l 
W
a
d
h
w
a
 

“W
ae
th
er
 

th
e 

po
ss
es
si
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of
 
re

si
dz

nt
ia

l 
pl

ot
s 

ha
s 

38
 
gw
ve
n 

in
 
se
ct
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s 
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an
d 

21
 

at
 
Fa
ri
da
ba
d 

to
 

th
os
e 

pe
rs

on
s 

wh
o 

ha
ve

 
pa
id
 

fu
ll
 
am
ou
nt
 

fo
r 

th
e 

sa
me
 
an

d 
1f 

no
t,
 

th
e 

re
a—

 
so
ns
 
th

er
ef

or
 

to
ge

th
er

 
wi
th
 
th

e 
ti
me
 

by
 

wh
ic

h 
th

e 
po

ss
es

si
on

 
15 

li
ke
ly
 

to
 

be
gi

ve
n 

to
 
th

em
.”

 

T
o
w
n
 
an
d 

Co
un

tr
y 

Pl
an
ni
ng
. 

(U
rb
an
 

Es
ta
te
s)
 

Th
e 

15
th

 
Ja
nu
ar
y,
 

19
75
, 

Th
e 

pa
ss
es
si
on
 

of
 
th

e 
pl
ot
s 

८0
.0
 

no
t 

96
 
gi

ve
n 

be
ca

us
e 

th
e 

de
ma
rc
at
io
n 

wo
rk
 

1s 
st
il
l 

पा
प 

h
a
n
d
 

It
 
wi
ll
 

b2
 
gi
ve
n 

so
on

 
af

te
r 

co
mp
le
ti
on
 

of
 
de

- 
ma

rc
at

io
n.

 

(R
ep
ly
 
fr
om
 

th
e 

Go
ve

rn
me

nt
) 

Al
lo

tt
ee

s 
of
 
se
ct
or
 

21
 
wh

o 
as
ke
d 

fo
r 

po
ss

es
st

on
 

of
 
pl

ot
s 

ha
ve
 
be
en
 
re

qu
es

- 
te

d 
to

 
co
nt
ac
t 

Di
vi

si
op

al
 
T
o
w
n
 

Pl
an

- 
ne

r 
F
a
r
i
d
a
b
a
d
 
an

d 
ob
ta
in
 
po
ss
es
si
on
 

th
er

eo
f 

S
o
m
e
 
po

ck
et

s 
of
 

la
nd
 

in
 

se
ct

or
 

19
 

Fa
ri
da
ba
d 

wh
ic

h 
we
re
 

pr
ev
io
us
ly
 

wn
de

r 
wr
it
s 

ha
ve
 

no
w 

08
60
 

no
ti

fi
ed

 
un

de
r 

se
ct

io
n 

6 
of

 
La

nd
 

Ac
qu

is
it

io
n 

Ac
t 

an
d 

ar
e 

96
01

8.
 

ac
qu
ue
d 

sh
or

tl
y 

Fu
rt
he
ra
ct
io
n 

wi
th

re
ga

rd
 

to
 

th
e 

de
- 

ve
lo
pm
en
t 

an
d 

de
ma

rc
at

io
n 

of
 

pl
ot

s 
wi
ll
 

be
 
go

t 
do
ne
 
on
 
pr
io
ri
ty
 

ba
si
s 

an
d 

th
e 

po
ss

es
si

on
 

wi
ll
 

be
 

gi
ve

n 
to
 

th
e 

al
lo

tt
ee

s 
im

me
di

at
el

y 
on

 
co

mp
le

ti
on

 
of
 
th
is
 
wo
rk
 (1
1-
12
-7
5)
 

(R
ep
ly
 
fi
om
 

th
e 

Go
ve

in
me

nt
) 

Pr
es

en
t 

po
si

ti
on

 
re

za
rd

in
g 

th
e 

po
ss

es
- 

si
on
 

of
 
pl
ot
s 

al
lo

tt
ed

 
in
 
Se

ct
or

 
19
 

at
 

Fa
ri

da
ba

d 
on

 
fu
ll
 
pa
ym
en
t 

98
51
5 

15 
as
 

un
de

r 
—
 

(1)
 
Th
e 

de
ma
rc
at
io
n 

of
 
15
9 

pl
ot

s 
ha

s 
be
en
 
co

mp
le

te
d 

an
d 

th
e 

al
lo

tt
ee

s 
ar

e 
be
tn
g 

as
ke
d 

to
 
co
nt
ac
t 

th
e 

D1
- 

vi
si

on
al

 
T
o
w
n
 
Pl
an
ne
r,
 
Fa

ri
da

ba
d 

to
 

ob
ta

in
 

po
ss

es
si

on
. 

(O
bs
er
va
ti
on
) 

Th
e 

C
o
m
m
u
t
t
e
e
 

wo
ul
d 

li
ke
 

to
 

k
n
o
w
 

th
e 

la
te

st
 

po
si
ti
on
 

1n
 

th
e 

ma
tt

er
, 

बा
र 

में
 

टर
 

19
 

के 

लट
स्
ट 

पो
जी
शन
 

कम
ेद
ी 

को
 

भे
ज 

दी
 

जा
ए।
 

-
 

(1
8-
12
-7
5)
 

(F
ur
 
th
er
 
Ob
se
rv
at
io
n)
 

Th
e 

Co
mm

ut
te

e 
 w

ou
ld

 
li
ke
to
 

k
n
o
w
 

th
e 

la
te
st
 

po
si
ti
on
 

re
ga

rd
in

g 
gi
vi
ng
 

po
ss

es
si

on
 

 of
 

pl
ot
s 

in
 

Se
ct
or
s 

19
 
an

d 
21
 

at
 
Fa
ri
da
- 

ba
d 

to
 

th
os
e 

pe
rs

on
s 

wh
o 

ha
ve
 

pa
id
 

fu
ll
 
am
ou
nt
 

fo
r 

th
e 

sa
me
 

(1
3-

10
-7

6)
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(i
i)
 
Th

e 
de

ma
rc

at
io

n 
wo
rk
 

of
 
an
ot
he
r 

4
0
%
 

pl
ot

s 
15 

in
 
pr

og
re

ss
 
an

d 
is 

li
ke
ly
 

to
 

be
 
co

mp
le

te
d 

wi
th
in
 

30
 

da
ys

. 
Th

e 
po
ss
es
si
on
 

to
 
th

e 
al
lo
t-
 

te
es
 

wi
ll

 
be

 
gi
ve
n 

im
me
di
at
el
y 

on
 

co
mp
le
ti
on
 

of
 
th

is
 
wo

rk
. 

एव
) 

Th
e 

la
nd
 

of
 

re
ma
mn
in
g 

4
5
%
 

pl
ot
s 

wa
s 

pr
ev
io
us
ly
 

un
de
r 

wr
it
s 

an
d 

th
e 

sa
me

 
ha

s 
be
en
 

no
ti

fi
ed

 
8 

fr
es
h 

un
de

r 
se

ct
io

n 
4/

6 
of
 
La
nd
 

Ac
qu

is
it

io
n 

A
c
t
a
n
d
 

wi
ll
 

be
 

ac
- 

qu
ir
ed
 

sh
or
tl
y.
 

Fu
rt

he
r 

ac
ti

on
 

wi
th
 

re
ga
rd
 

to
 

th
e 

de
ve
lo
pm
en
t 

an
d 

de
ma
rc
at
io
n 

of
 
pl
ot
s 

wi
ll
 

be
 

ta
ke
n 

on
 

pr
io

ri
ty

 
ba
si
s 

an
d 

po
s-
 

se
ss

io
n 

wi
ll

 
be

 
gi
ve
n 

to
 
th

e 
al
lo
t-
 

te
es

 
im

me
di

at
el

y 
on

 
th

e 
co
mp
- 

le
ti

on
 

of
 
th

is
 
wo

rk
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(1
2-
10
-7
6)
 

(R
ep

ly
 
fr
om
 

th
e 

Go
ve

rn
me

nt
) 

Th
e 

pr
es

en
t 

po
si
ti
on
 

fo
r 

gi
vi

ng
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s 

« 
se

ss
io

n 
of
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ot
s 

al
lo

tt
ed

 
on

 
fu
ll
 
pa
y-
 

। 
me
nt
 

in
 
se
ct
or
 

19
 
an
d 

21
 
Fa
ri
da
ba
d 

is 
as

 
un

de
r 

: 

1. 
Se
ct
or
 

19
 
Fa

ri
da

ba
d 

In
 

th
is

 
se
ct
or
 

72
0 

pl
ot

s 
ha

ve
 

be
en
 

al
lo
tt
ed
 

to
 
th

os
e 

wh
o 

ha
ve
 
pa
id
 

fu
ll

 
pr
ic
e.
 

De
ma

rc
at

io
n 

wo
rk
 
wa
s 

ta
ke
n 

in
 
ha
nd
 

in
 
ca

se
 

of
 
50
0 

pl
ot

s.
 

So
 

fa
r 

35
4 

pl
ot

s 
ha
ve
 

be
en
 
de
ma
rc
at
ed
 

an
d 

th
e 

al
lo

tt
ee

s 
ha
ve
 

be
en
 
re

qu
es

te
d 

to
 

co
nt

ac
t 

th
e 

Di
vi

si
on

 
T
o
w
n
 

Pl
an
ne
r,
 

Fa
ri

da
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d 
fo

r 
ob

ta
in

in
g 

po
ss

es
si

on
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(F
ur

th
er

 
Ob
se
rv
at
io
n)
 

कम
ेट

ी 
यह
 

जा
नन

ा 
चा

हत
ी 

हैं
- 

(1
) 

सैक
्टर

 
19 

श्र
ौर 

21
 

(ए
),
 

21
 

(ब
ी)
 

फर
ीद
ाब
ाद
 

में 
जि

न 
प्ल

ाट्
स 

का 
पो

ज़
ेश

न 
दि
या
 
गय
ा 

है 
क्
या
 

वे 
@
@
L
 T 

डि
वे

लप
 

कर
के
 

दि
ए 

गए
 

है,
 

यद
ि 

अन
डि
बे
लप
्ड
 

दि
ए 

गए
 

हैं
 

तो 
बे
 
कब

 
तक

 
डि

बव
ेल

प 
कर
 

(2
) 

इन
 

el 212



(1)
 
Th

ed
em

ar
ca

ti
on

 
wo
rk
of
 
14

6p
lo

ts
 

से
क्

टज
 

में 
जे 

= 
l\l)

\?;s
 
bk
ee
n 

he
ld

 
up
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